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INTRA L AI)M1 NISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 6.7, 8.7, 113, 1.26, 137, 1,81, 212, 266, 268, 
269,277,.2.81,.299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 328, 329, 331, 333, 3.44, 34 5, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 35, 357, 358, 
359,362,363, 364, 366, 368, 369, 3 70, 371,372, 
3730  380, 381, 38, 386, 388, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499,507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822,  88.0, 898, 904, 905, 939, 942, 

952, 1'00, 1202, 1225 of 2013. 

l'hursday, this the 6 t1'day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
I-Ion'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lak shadweep-682 558 

'I'.P.Latiieef 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory oiLakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi'lsland-682 555 

L 

(hirr'rQ\n gv 
1y \ Vi11age (Dweep) Panchayath 
( 	an island, Union [enitoiy of Lakshadweep-682 558 

* / 

* 
* 

Applicants 

- 
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4. 	The Executive Officer 	 . 	S 
Village .(.IThyeep)  Panchayath 
IKiltan Island, Union Teiritory of I akshadweep-682 558 

5 	'The Piincipal 
GovérnfrientSenior Secondary School 
K.i lt'an Island 
Un.iorLPerritry of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

0A67/2013 

Seed i k oya . M. 
S/o Abbosala Koya 
Malayáttiyoda, Kiltan Island 
Unioh Territory of Lakshadweep-682 558. 

2 	Maisha T 
Sb Kidavu Kornalam 
Thenakkal I-louse, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/oKhalid 
Alimapura, Kiltan Island 
Unjon Territory of Lakshadweep-682 558. 

. 
Sb yth Koya 
Puathldila 111am, Kiltan Island 
Union Tnitoiy oîl akshadweep-682 558 

5 	Sayed Muharnmed Koya C 1-I 
Sb Muthukoya 
Chinayth House, Kiltan Island 
Union fei ritory of Lakshadweep-682 558 

• 6. 	Ra,feek Kh 	H.M. 
Sb Abdul Rhrnan 

: 	;?yar 1-louse, Ki Itan island 
/ Un,ion i'eiiitory of I akshadwcep-682 558 	 Applicants 

( 	 at (BA.voce Mi Shahu Sieedharan) 

- 	', 	 • Versus 



3. 

	

.1 	UJniQn TritØry of Lakshadweep represented by  
ihe Admjnistratoi, Kavarathi Island-682 555 

	

2 	The1iector of Panchayath 
Union Ten itory of Lakshadweep 
K4varthiIs18nd-682 555 

	

3. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive. Officer 
Village (Dweep) Panchayath 
Kiltai3 Island. 
Union Jrri.tpry of Lakshadweep-682 558 

(By Advocate 	(Mi S Radhakiishnan (R1,2 & 4) 

3 	0A87/2013 

Abdul Salam P.P., age 43 
S/p Saidmuhammed 
Puthiyapura, Kiltan Island 
La 1< shad weep. 

2. 	Sjid.han, age 33 

S16 Saidnuhâitimed 
Kiltan Island 

I 

(By A'bié: Mr.Piatap Abraham Varghese) 
ry 

Versus 

The Administrator 
Jion Territory of Lakshadweep 
Kavarathi -682 555 

Th9.Di4eqtor,  Department of Science & Technology 
aldep Administration, 

fKrath. Island-682 555 
l, 

.1...fj•1. 
SiSiO1al Officer 
Ofid of th nvironrnent Wai den 
Driért ô Environment and Forest, 

Respondents 

Applicants 

KiItan IslndLakshadweep-682 558 
/ 

Chairperson, Vi II age (Dweep) Panchayath 
c.;.Iitan Island Lakshadweep-682 558 	. 	Respondents. 

i 	 •:,_ 	 , 	 . 

: 



I 	 4 
	 S 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4. 	OAn3/2o13 

1. 	Muthukoya T.P. 
SJQ F•idave Haji 
Thu uvathapui a, K iltan, Lakshadweep 

2 	Sa1i P 
Smlbr,ahilfl H.äj i 
Paridaia, Kiltan, Lakshadweep 

i'aèbobP.IK. 
S/bSubair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AIi&Ioharnnied 
5/0 Attaka, Al iyar, Kiltan, Lakshadweep. 

., • A ' 	,'( 

.-, -- k' 	 .- 

, 

5 

6. 

7 

No 

\- 

Kunhikoya A.P. 
S/oSàye'd Muhammed P.K. 
Arakkaläpura, Ki itan, Lakshadweep. 

dI1a A 
S Kdave T P 
NITCON , Kiltan, Lakshadweep 

4unavvai 
Sb Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

Sathai C 11 
SboMoharnmed P.  
Chadipuia, Iijtan, Lakshadweep 

1aheemP 
S 	 V, 
P aldyo lcl idñan, Lakshadweep 

hoUheed P T 
Io kunhi Haji, Pallithithiyoda, 

$iltan, L akshadweep 

k'.N4s.Daisy I Daniel) 

Vrsiic 

Applicants 
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5 

I. 	The Administrator 
Union Territoiy of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
K1ltart-682 58;:  

3 	'1 he Employment Officer 
555 

Director of Pachayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan —682 558 

1-lorticultural Assistant 
Yille (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocte MrS Radhakrishnan-R1,3,4&5) 

5 	OA 12612013 

Asadulla K C 
b Yousuff 

Kannichetta, Kiltan Island 
lThf.Lakshdadweep-682 558 

2 Ku n hi. M. 
S110 Ambukoy, 
Majdumml,ikiltan Island 
(iiT.f LksFi'ddweep-682 558 

Nasa K. 	1. 
Sb. Mohamrnd 
!(.othalam, i.ilan Island 

1bfakshdadweep-682 558 

S1em PP. 
S/oITlathsa 
PuThenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

S . 

bia -id ii 
. 	 : 

?:p 1 aK 1 ltan Island 
T.fJtkshdadweep-682 558 

•-'1 
S . 

S.' 
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6. 	Kunhi K.P. 
Sb Pukoya 
Kattmpally Kiltan Island 
UT o1'Laksh4aiweep-682 558 

7 	Abdul Kasirn P V 
S/o Muneei 
Pntài'nvéli,Kiltan Island 
UT bfLakshdadweep-682 558. 

S 

Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Uioi1.TeiTitoi'y of Lakshadweep represented by 
the \çlministrator, Kavarathi Island-682 555 

2, 	Die Qiictor of Panchayath 
Uñioii Territory of Lakshadweep 
Kavarathi Island-682 555 

The (hairperson 
Vi.11ae1 (wee) Panchayath 
Kiltan Is'and, Union Territory of Lakshadwcep-682 558 

The Executive Officer 
Village (Dwecp) Panchayath 
Ki lta Island, Union Territory of Lakshadweep-682 558 

The E nv i ronine ii t Warden 
I)paI:tiTiert'ofEnvironrnent and Forest 
Zbnal.O'ITice, Kiltan Island 
Union Territor' of Lakshadweep-6 82 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

0A137/2013 

I. 	Jalaludheen K.K. 
S/o Shaik Pooyalap 
Popvlap I-bse, Ki Itan Island, 
UT of Iksladv'ecp-682 558. 

H. 

	

1 	 S 

	

/ 	 lalo,ya. 

/ Cj 
5/ 	Ihi,yoda, Kittan Island, 

OtfI.)akshadweep-682 558 
f 	n- 

S  \_) J 

'... 

Respondents 
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Ibathul1äT.K. 
/c Ahaied 

ihrakakHouse, Kiltan Island, 
U1 	.Lraksha l weep682 558. 

Arneerali A.P. 
S/0 Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakslmdweep-682 558. 

Ismail T 
S/o Yusuf ,  
Tholiyoda Rouse, Kiltan Island, 
UT ofLakshadweep-682 558. 

SdMohamrned Koya K.P 
S/b Mo.harnned 
Kanfijura I-lOuse, Kiltan Island, 
I.)J. of Lakshadweep-682 558. 

T. 	Kasiiikoya C.H. 
SIO Muthukoya 
AmmipiJra 1-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 	 Applicants 

(By Adyocae: Mr.Shabu Sreedharan) 

I 	 Versus 

Union ten itory of Lakshadweep represented by 
the Ad ihistiator, Kavarathi Island-682 555 

The irector 1ofPanchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Qhaiipthon 
Villgc Dwej3) Panchayath 
Kiltan Jstand,Wnion Territory of Lakshadweep-682 558 

TheÜtiCfficer 
Vil1ag.(Dee) Panchayath 
K i ltar Island, Union Territory of Lakshadweep-682 558 

5-'4he AssistaritEngi fleer 
i 	YErectrica! Sub Division 

\' 

/ 

7 	TilIsland 

	

I i 	
Uo1eiiitoiy ofLakshadweep-682 558. 	 Respondents 

	

I 	- 

1 	' 
\ 
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(By Advocate Mr Skadhakrishnan (R1,2,4 & 5) 

7 	OA 181/2013 

Sadakathulla A, age 38 
S/oKuiihi, Ahàmmed 
Ajnad House, Kiltan Island 
La ks had weep 

2. 	Nar:a!iaP.T.,ge 26 
S/o Kunhi 
Pal:lithithiyoda:House, Kiltan Island 
Lakhad weep. 

(By Advocate: Ms.àisy I. Daniel), 

Versus 

S 

Applicants 

The Administrator 
Qiion Territory of Lakshadweep 
Kavarath-682 555. 

1.h.Cbairp.erson 
V,illge (Dweep) Panchayath 
Kiltab-682 558 

1 r ep-to" ,'6 ot Panchayat 
Departrnnt of. Panchayath 
Kavarathi-682 558, 

(ByAdvbcate: M.S.Ràdhaki'ishnan (Ri & 3) 

8. 	O.A No.212/2013 

PP. Ha vvàb,.W/o.  Abdul Salarn 
Labouier, Agi icultuial Department, 
Agañ Island, Residing at Pallipurarn House, 
Urnoi TelittOly of Lakshadweep, 

àj1slarid 	I  

Mr < Jaju Babu) 

Versus 

( 

'1 	 PleDiiectoi ofAgiiculture 
J jnifon Tenitory of Lakshadweep 

682 555. 

'.. 
I 

Respond e ii ts 

Applicant 
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S The Administrator 
• 	'Union Territory of Lakshadweep 

Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

	

9. 	O.A 266/2013 

	

1. 	SabirAiLK 
Kuriyathiyoda House, 
Kiltan Island. 

Respondents 

C.P.Firoz. 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

M.C. Jaffer 
Pakkipura House 
Kalpeni IsIand, 

Habsa. A 
Alikome House 
Kiltan Island. 

A.J. Naseema 
Aynapura House, 
Kavarat1i Island. 

(By Advocae:Mrj(.B. Gangesh) 

Versus 

The Adrninisrator, 
'\drninistration of the Union Territory 
bfLakshadweep, Kavarathi —682 •555. 
The pirector (Services) 
Administration of the Union Territory 
olLakshadweep (Secretariat), 
Kavaratti - 682 555. 

Environment of Forests 
/frriQTy of Lakshadweep, 

,. 	Kavathi-82555. 
ft.  

/ 

Applicants 

Respondents 
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(By Advdcate: Mr:S. Radhakrishnan) 

	

10 	OANo 268/2013 

M Noorul Arbeen 
Sb KC Sayed Mohammed 
Mulayam 	se Hou, Agatti Island 
Union Teiiitory, Lakshadweep 

B.M. Mansoor 
• S/o. Late A.0 Mohammed Jalaluddin 

Bharkath MarziI 
Agati Island, Union Territory 

• 	Lakshadweep: 

(By Adyocate: Mr, (3rashious Kuriakose) 

Versus 

Administrator, 
Union Territory fLakshadweep, 
Kavarathj - 682 555. 

2. 	The Director of Panchayath, 
l7epr1ment of, Panchayath 
Kavaratti 6:82 555. 

Director of Sience and Technology 
and nyJrpnnnt,. 
Union erri çfLakshadweep 
Kavathi68 .555. 

Director (Labour & Employment) 
Kavarathi - 682 

Special Offier 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

11. 	0A269/2013 

Ahamrbd BasheerA;C., age 32 
Sb T.-Ounjs 	•: 

Ai akaachattaHo(isé ? kl Itan Island, 
baks4Ad vep:: 

Mr.Grashious Kuriakose) 
• /7 

I 	 I Ti3 
t 
7') 	j 

\ . 	•'._,_..' 

S 

Applicants 

Respondents 

Applicant 
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H. 
Versus 

1. hidministrator 
UiTelritor , :o f Lakshadweep 
Ka'vthathi 	682 555 

2. ,  The Chairperson. 
Village (Dweep) Panchayath 
Kiltan-682 558 

 The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

 Director ofPänchayath 
Department of Panchayath 
Kavarathi -682555 

 The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Uorticjltural Assistant 
Village (Dweep) Panchayat, 
Ki!tan-682 558. 	•. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. 
A, 1  

Ili 	 j•• 
Haga,  
DIo Sid4uhmm1 
Nambi.hth House, )i1tan Island 
Lakshacwp 	 Applicant 

(By Ad\)oc,ate: Mr.Grshious Kuriakose, Sr.) 

Versus 

1. 	T 
Kavarathi-682 555. 

2 	Iii etOi p,f PänOhayath 
Depahiènt fPanchayath 

555. 

.'3 	iicctive Officer 
Panchayath, Kiltan-682 558 

* 	 •.. 

rn( 
\ ç ;\ 

............ ... 

/ 
..•. 
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4 	Chairpei son 
Village (Dweep) Panchayath, 
Kiltan-6S2 558 

(By Advocate NIr S Iadhakrishnan - Rl-3) 

13 	0A28172013 

I. 	Taha P 
?bSáyidV;K.. 

Vallomkadiydd:ü 
Kiltan lsland, Eakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Was House 
C he tl at. 

Respondents 

Applicants 

. 

(By Ad\'ocate: Mr.6rashious Kuriakose,.Sr. & Ms.Dai.sy I Daniel) 

Versus 

I he Administiatoi 
UF of Lakhadweep, Kavarathi-682 555. 

2. Director 	,. H 
Scirice &'Tchnology 
chctlat-6825 56 

3 Dico.r qf P.anchayath 
Ruial Development Depaitment of Panchayath 
Chetlat-682 556 

4 Chaipeispn 
Village 1  (Dweep) Panchayath 
Cheilai62.&56. 

5 AddI Sub Divisional Officer 
Chet1at682 556. 

6. Jt'inior Sci,enti1c Officer 
hetlat-682 556. 

7 Accounts Officei 
Secictariat, Kavaiathi-682 555 

(ByAd ocate Mr SRadhakiishnan-Rl-3 & 5-7) 

/ 	 14 (tNo 	99I2013 

1. I I 	 Ii 

I 
1.' 

Respo i'idents 



1.A.K. Sajeed 
Akkar .1-I6us 
Kalpri .Fslaiid 

P.Heeiá 	
0 

Po6dyem Hoe 
Kalpeni Island. 

A,T. Ahadabi 
Athanam Thottarn House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiyà Pandar.arn House 
Kalpeni1slard. 

5 	C P Nooijehan 
Chemrnanam.Palli House 
Kalpeni Island 

6 	A K Beebi 
sakkalai I1buse 

1aIerii Island, 

13 

7. 	M.P. Mohammed 
MuWpura HOuse 
laIpni Island: 

(By Adydçè;.r.Ki.B. Gangesh) 

Versus 

12 
Thç Administator, 
Ad1inistrtiotiof the Union Territory 
of Lakshadwep, Kavarathi - 682 555, 

The Director (Services) 
Adrninistr.tiqn of the Union Territory 

f [akshadwp (Secretariat), 
Ka''aratti - 582 555. 

noAgriculture 
UnlUon Territcry of Lakshadweep, 

682 555. 
0 

7 	Rpiesented by its Dii ector 

Radhakrishnan) 
A. 

0 	0• 	
0 

-: 

\ '0•  

Applicants 

Respondents 
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15. OA 300/2013 

1,1 	B.Koya,age42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

1K ,K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel 1 -louse, 
Andrott Island. 

P.P.1lassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Androit Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Androti. Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K,P.Moharnrned Yaseen, age 33, 
SboNallakoya, Kattupra House, 
Androti. Island. 

T.P.Shamsuddeen, age 30, 
S/o Ku nh i Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mu11akoya, age 43 
S/o Kidave, Bithnatt I-louse, Kavaratti Island. 

IL 	P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 

..Andrott Island. 

12 	AJarnal,age48, 
Sb Abdulla AUalada, Aliyathaia House, 
Aidrts1and. 

H 	 I 

- 	

:. 

	
/ 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Androti. Island. 

L..Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal F-louse, 
Androti Island. 

CPookoya,  age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
I)bo Kidave, Kunnashàda, 
Andrott Island. 

A.Kunhi Sect] i, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T. B.Moharnmed 1-lussain, age 37, 
S/o Kosai-nrna C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.!-Iakeem, age 48, 
- S/o Sddique, Pudiya Nalam, 
Andrott Island. 

K.K,KHhibi, age 52, 
S/o Yousaf, Komalarn Kanu, 
Andrott Island. 

KK.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kol ikkat Neduvilakam, Andrott 1sland. 

Mohammed Murshid, age 36, 
-S/o Koyamma K.P, Moosathada, 
Andron Island. 

K.C.Mohanimed 1-lussain, age 39, 
SboSayeed Ismail, Kannichetta, 

•—Andrott Island. 

P P1za, age 34, 
Koyakidave M P , Pandai.hpuia 

dibi Fshand. 
... 

I 
\\ 	

. 	•. 	 - 
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M.P.Khaleel, age 37, 
S/a Assainar, Matharapura 1-louse 
Andron Island. 

P.P.Hassan, age 41, 
S/a Abdul Khader K., Perumpally I-louse, 
Andratt Island. 

P.M.Thajunnissabi, age 39, 
D/a Majeed, Puthiya Manzii, 
Andrott island. 

L.Pathurnmabi, age 37, 
.D/a YousafT., Lavanakkal 1-louse, 
Andrott Island. 

i-I.K.Hussain, age 35,. 
S/a Pookunhi, Haiookakkada House, 
Andrott island. 

M.P.Mohammed Rafeek, age 31, 
S/a Koyamma, Kunnamkaiam I-louse, 
Androti. Island. 

K.Mohamrned Fasal, age 32, 
S/a ,Kunhi Seethi Koya, 
Kadiyamrnada 1-louse, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/a Aboosala U.K. Kuntha.thalam House, 
AndrOtt Islanìd. 

33 	K.K,Mohammed Farook, age 27, 
S/a Kunhi Seethikoya, Kerakkadarnali House, 
Androfl island. 

AJthheed Khan, age 39, 
S/a ayccd Ismail, A!iyathaia I-louse, 
Anthou Island 

.Kbu1 Salarn, age 33, 
S/ Muthukoya, Kahnathirnrnada House, 
Andrott Island. 

/ 	36 	IKKA war Hussain,age 31 
S/c5KA 'a V., Kerakkada House, 
Ando , Island. 
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P.Mohamrned Rafee, age 25, 
S/0 Mullakoya, Pachanal I-louse, 
/-\ndrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura Rouse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Androit Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
/-\ndrott Island. 

M.M,Sayeed Hussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
Dboousaf, Mylachetta House, 
AndrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Androu Island. 

Guhar. MadeenaBeegum, age 37, 
DboMphammedB, A!iyathara House, 
Anddn Island. 

46 	K Pookunhi Koya, age 36, 
S/•ócoob, Ko!ikkatt House, 

rott I1ancl. 

47. IDeryesh Mohammed, age 36, 
Sly Sayeed Mohammed, Kachashada House, 
Andrott Island. Applicants 

A'd\'ocai i Mi K B Gangesh) 
1 	 t 

.. 

	 V e i•sus 
7 	 , 

40 

•' 	' 
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S 

1 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 	- 
Directorate of Education 
Administration of the Union Territory of 
Lakshádweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\' i age (D\veep) I'anchayat 
Androh Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/0 i3athesha UP. 

<-fvlayamkkada I-louse, Androth. 

Mohmmed Asker 
S/o Seethi 
,L\Iiyathara I-louse, Androth. 

Noushakhan M.K. 
Sbo;Siied IKoya 
N'1'ainkakkada I-louse, Androth 

N461mmed Kasim PP. 
S/b Kidave, Palathupra House, Androth 

Abd Ak bar 
S/o ubair 
Pandah Puth iya Pura I-louse, Androth 

II. 	'Iujeeb Rahman 

- - . 

 

S/O Ibrahim 
Pdyathara House, Androth 

12. 
im Koya 

KjTathi House, Androth 
- 1 	 . 

-. 	 .. 	

. 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayeriamada House, Androth 

Mohammed. Abdusalam T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o P.K.Kidave 
Fa1athupura House, Androth 

Muharimed Khaleel 
S/o Abdulla 
Al iyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikkal Puthiyapura House, 
Androth. 

(By Advoqate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 
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16. 	OA301/2013: 

Attakoya T.V, age 44 
Sb IKoya Thankgal T, 
1 hai!at Valiyakkattu 
Andrh Island. 

Sayeed JKoya, age 43 
Sb KoyaKida"e, Aliyathara House, 
Androth Island. 

Mohammed; age 54 
S/o Shaban, Birlyammada House 
Androth. Island.. 

Yousai, age 60 
Sb Ahammed, Kandalath House, 
Aiidroth Island. 

ujdRehian, age 35 
S/p 	.1Ki: 6- hetta House, 
Aidrbth Islad 

Abdu1Nasar,.ae 38 
S/oNalla Koya, Kunnashada House, 
Androth Island.' 

 Mohammed .asheer, age 37. 
S./o Y.acoob 	l iyathara House, 
AndlOth Islah'd..' 

8 Slih 	u*en age 35 
Sb 	Sa 	Pandath Puthiyapura House 

rQth 

9. 10oi',àg44 
S, 10 Kbyamm,Mayarnpokada I-louse, 
Androth Jsan. 

No1al, age 43' 
S/o Koyamna Koya, Thacheri House, 

hdroth Islaiid 
......... 

li'age 	7 
' 	peethi, Thchcri Moosathada House, 

An1dith Island 
. 	\ '. 	

.,............. 



ip N aye.ed Mohammed, Thacheri Moosathada House, 
Adroth Island.  

as eer, age 47 
5/oKidäve, Moodampura House, 
A tidi otH Island. 

 N1uhammcd Hssain, age 42 
S/c I,Iamccd. Azhikakem Pura House, 
AdiothI1and. 

20 ..abbar ; age 39 
/oNaia 1<oy, Kunnashada House 

AndrothJs1ajd. 

 Mohammed Liaudden, age 33 
S/a Sayced M:haiiimed, Neelathupura House 
Aidroth Island. 

 Idabeed.ae 
4,• 

SO 	cedM9jarnmed, Kunhali House, 
CIO1h 	IsIii 

ShHH fameed, ae 33 
/ o Kidave Podamkak1<ada House 

Androth Island. 

24. Raicad Beebi, age 46 



011— 
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26 

27 

28 

29. 

30 

£1 

32. 

33 

34. 

•! . 	
-• 

Sb Siddeequ, Puthiyanalakam House, 
Andiath Island' 

Indcen, age 60 
S/a Ahamned, Kandal ath House, 
Andi oth Is1and 

Mohammed Saleem, age 42 
S/a Sayeed Mohain med,4 Kunnashada House, 
Andioth Island 

Gafoot, age 41 
Sb l hangu Koya, Pentarnveli House, 
Ahdroth Isla1d.. .• 

Sideeque, age 4.3 
$/b Kidave, Mod iyothada I-louse, 
Androth Island. 

Shanavas, gd 33 
S/a JKunh Ioya, Pochalarn House, 
Andi'oth 1slañd. 	. 

Pookunhi, age SOn 
S/a Kidav, Aliyathara House, 
An 4dotfi Island 

Klcelg& 3 
S/a Buhari, Aanakar House 
Andioth Jslanfl 

age 36L 
S/a Ham7a Koya, Aliyathaia House, 
4ndotft 

Mohammed Bsheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andioth Island 

44 	 1 

Mahainindàfi, age 33 
S/oSayced Jiçiail, Aliyathaia House, 
Andioth 1sland 

S 

46 
apura House, 
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 Mbha.rninedSaleern; age .33 
S/o Koyamma, Kannipura I-louse, 
Andioth Island 

 Shaiis.udden, age 33 
S/oAbdjl 1Kad, Bel.ichetta House, 
Anroli l.slhd; 

38 Kunhiscethi, age 47 
S/o Aboo Sala, Lavanakkal House, 
And.rOth Island.. 

39. Yacoob, age 4 
s;ho Snddee•n Kunnashada House, 
Androh Islaid. 

MCI 
	

Abdul :J a bbal. age 38. 
Sb Sa'eed Mohammed, Kannichetta House, 
Androth Island. 

EF 
	

Jamal, age 41 
$/.o. Sayed, Bukari, Bidurnkattu Bilutheth House, 
~N iidr6 ffi  

42. 	ubacIa, age9 
U(O SaedBukari, Thacheri Biyyada, 
Anfroth Island. 

43 
	ajina B-eeuii, age 29 

DborNallakoya, Lvanakka1 House, 
Androth Island. 

Sliarias fegum,age 28 
D/Q Kuhi:-o, Lavanakkal House, 
Ah doth island. 

'alhii ge 32 
Sk Po1okunhi, Rahmath Villa, 
Androth Ilâfd.1 

Niamddcch P P T, age 33 
Sp Nsai. Chódath House, 

'Androth Is[ahd. 

1ibal, ige 4 
fS/o Ybusaf?  Pndaram House, 

Androt5} Island. 

45. 

•:'- 

77 

• 	 - - 	
.- 	 •?•' 

	

•••' --. ..,..-- 	 .b. 
s. 	

:.-' •-:-; 	 r--S 

/ 



Ilassan, age 39 	 S 
Sb Sa)'ed Bukari, Matharapura House, 
Androih Is1aiic;, 

Mohammed S1eern,.e 38 
S/b Yousaf, ThaflathHouse, 
Androthisland. 

Mohrni Musthafa, age 36 
S/a PookoyayNégnniaa House, 
Androth Island. 

Koyage36 
Sb o Attakoya, Mathil House, 
Androth Island. 

KamiIage41 
S/() Muthu Koya, Palathupura House, 
Androth Island. 

1.age ; 3O 
S/ocqthi Koa, Lavanakkal House, 
Adojh Island. 

Sakariya, ag 2 
S/o Muthukoya, Bilutheth House, 
4ndioth Island. 

S1ih,age 37. 
S/o Kun ikoy., Aynamada House, 
Androth Islaid: 

Sahthl 1;a 	ge39 
S/o Sid4qeI3i1utheth House, 
AndrolIs!nd, 0 

I 	' 

Mohnimied lam Naser, age 40 
S/o Sayced ; N/Içhamrned, Palliyet House, 
Androth Is1ad. 

ayeed Mohammed, age 42 

' Sb 	mi Kasi, Achadapurakattu House 
'Androth Tslad. 

59. 	arHussair age 29 
d 	 /o IooJ(oya, Kunnashada House 

Andioth Island 
1 



• 	
. 5 , 

60 Habeebu Rahman, age 28 
Sb Sayeed Mqhammed, Kunnel House 
Andoth Island 

61 	Rash eed age 3 
SbKoya 1eakkada House 

idih I! 	d : .: 

62 	Chei iya Koya, age 32 i.

S/d Aboo Saiãh, Perumpalli House 
Androtli Island. 

63. Mujeeb Rehrnan, age 37 
Sb, Sayeed Buhari, Karakunnel House 
Androth Island. 

Nduiel K, age 33 
Sic) I..atta/a Koya, Cheriyadam House 
Andoth Island 

Ai .dl arnad, age 45 
Sb (oyamma, Kai akkada House 
Andioth Island 

Shamsu Shurnoos, age 34 
SboCheriyakô. M., Pentarnvilapura House 
Andioth Island 

Mohammedbdul Naser, age 308 
Sb Jaleel MKottiathattu I-louse 
Andioth Isln 

4ohaiimdthahulla, age 33 
So 1Koyainakoya, Nallal House 
Andioth lslpd 

lathulIah,'ge 30 
Sb Kunhisethi, Petumpalli 1-louse 
Androth Iahd. .. 

Riyas, age 29 
Ko Sb Shaik 	y P S , Pentarnbelipuia House 

Andioth Tslaqd 

Iisai,age 31 
S/p Kiav P , Pandathu Lavenakkan House 
An oth 1slahd 
•$;'; 	• 
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72 	Rahmat, age 42 
S/a Pookutty M , Mathil 1-louse 
Andi oth Island 

73 	Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen,'age 32 
S/OMuthu:Kóya K., NeIlai House 
Androth1sláhd. 

Mohammed Nseer, age 28 
S/p ;4uhaiiiiid, Pentamvelipura House 
Aidroth Islnd. 

Ràulath Beeg.um, age 29 
S/() Thangakoya, Arathupura 1-louse 
\iidroth Island. 

Fathahuddeh, age 38 
S/a KidaveUJ., Makket House 
An droth: I l and. 
'I 

•.' MUT, age 32 
Sb Abdul Khadei, Moodampura House 
Andioth Island 

79 Mohammed Mustafa, age 33 
Sb Ahammadiya, Jabalpui a I-louse 
Andi oth Island 

80 	Mohcimmqd Kasirn, age 47 
S/a lKidave,V K , Makket House 
Andi othIslaI?d 

81 	Mohanirned Aboosalih, age 40 
S/a Sayced 44ohammed, Bilutheth House 
And'i oth Isldpd 

82 	A ,(6nhiseethi, 	e 47 
Sb Yousaf, lyletbai  apui akatte House 
Andioth 1slard 

83 	Ilamsa Koya,r age 42 
S,o Ahâmmcd Makkett House 
Andioth Islard 



Basheei, age 55 
Thacheri Moosathara 
Androth Island. 

Mohanrned Farook, age 33 
S/o Nal lakoya .L., Tharampall i Makket House 
Aiidroth kland, 

Abôo1iha3l 
S/p Sbai1KKQ, Moosakada House 
Aidrqth I1áid. . 

Saleb]i,age 31 
S/9Sethi,Kdrakunne1 House 
Andrhth Island. 

Mohammed Kasim, age 33 
S/o.Sayd Mharnmed P.C., Pathada House 
Aiidiotji 

92 	N 1 Y:4. py q,, age 44 
S/o KidäyC ' Lavanakkal House 

1lahd. 

93. 	4011ammedssain, age 41 
S/o Sayeed Imail, Kandalath House 
And roth Is1ani. 

Khan, age 33 
• . - 0 

	
"Thattarnpokkada I-louse" 

Aidofh 1slard. 

95. 	tI 
o Syd'ukai i, Podanikakkada House 

AiddU ri:nd. 



S 

H 

96 	Akbcii C age 33 
S46 Attakoya 'K Edayakka1 House 

Andiot isiahd 

97 	Abdul Vahal?,  ge 
/o fhangakoya P , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakka1 Hoirsë 
Androth Island. 

Navas, age 25 
Sb l-Iussaiti,Thahira Manzil 
Androth Island. 	S  

S1'iavas, ag 
S/o.S;harafudbci, Mathil House 
Andi oth Island 

1Iasan age 3, 
SeethiM, Lavanakal 1-louse /o  

A iid roth 1 la d: 

Mohamned .Baheer, age 42 
S/o Yousaf Nellal House 
Ahdioth Island.' " 

103 ShpmsuØen,dge 36 
Sb NallaKoa, Kunnashada House 
*idth ts1nd 

104 Zainul A6id, age 26 
Sb Kidave K , Palliat House 
Andioth 1làrk1. 	

S 

105. Muthu Koya 
I. 

I age 39 
S/011"L11111i.Seethi, Makkette 
Andioth Island 

10 	o1iam11c d Mukhbeel, age 30 
S? Koyaiimkoya, Kerakkada House 
Andioth1sln 

1 	 $ 11 

107. Shamuudeem 'age 27 

S 

iclave.M.P., Pandathupura House 
- 	Aiioth Is1aid 



• 
108 §11habudheeh;age 27 

So Muthu Koya, Pandathupura House 
indioth [slard 

109 Ub6du11a,age29 
Sb Sathai, Kannipuia House 
Androth Island. •. 

110 Jalal, age 49 
S/a Yausaf P , Moodarnpuia I-louse 
Andioth Island 

111.. Kidavage551 
S/pJ,ncl een :M.,Bi r i yamrna d a  House 
Atidioth Island 

Kidav:u,age59 
• : 	toIrjab, Mekkat 1-louse 
• 	Androth.1s1ani. 

Môhàmrned Salahudheen, age 26 
S/o KbyaT P., .Kandeth House 
.Aid:otli1sIaid. 

114 MoharniedShakeei, age 22 
S/a Ku1nhsothi, Makket House 
Andoth J1aid 

115 Moamme Aithaf, age 24 
S/a Jamal, Mayompokkada House 
Andi oth Island 

Abdul Gafooi, age 28 
• 	S/a .Nallakpya  T, Bappathiyoda House 

Androth Island: 

Mohammed Yathiya Khan, age 23 
S/a Basioi K, Mathil House 
Andioth Island 

I) 	 I 

 
Khadei P P C, 

-. Y\fdiot1i Island - 
119 	iniikoya, age 35 

/.\hmcd, Ponnikam House 
Aidi oth Island 

7 .  
d 



S 	

5O 

Zaihu1.Abic, age 41 
Sb Assainar N.P., Kandalath House, 
Androth lslahd. 

Moharnmed,age50 
SdAbdu1 KIader, Kaval Chetta House, 
Androth Island. 

ANa i r  , Sag  bu 	, 36 

Sb Siddique,unhaadá House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sbo Musthafa,Arnrnelarn House, 	S  
Androthlsland. 	 S  

Koya, age 37: 
S/o Sayeed Mohammed, Lavanakkal House, 
Andrph Isand.: 

 Moharniiid Rafeek C.P., age 38 
S/o .Sayed qherikkal Puthiyapuram 

ndbh I.sa±i. 

• 

 
. 	 • 	 S  

Mohammed Rafdek, age 40 
SboU1a, i3iljutheth House, 
Androjh IsIan4. 

 N/lukbéel,age28 
S/Q Majeed L., Perumpalli House, 
And'rc3th Island. 

• 	 128. asheedKhh,age33 
• S/c Jçidve A:, Biyyadachetta House, 

Andoth Island 

129 MohaTied Fâiook, age 31 
ol. 

816T.6c1utty 	Kiinne1 House, 
1:diothJsn.. 

130. 
•h 	 1 	. 

P..ahi12ithu1lah,age 31 
5/0 KQyarnmK.P., Bappathiyoda House, 

• 	
• A'ndroth 1sIad°. 

131 Mohammed Kasim, age 30 
Sbo:.NaIlakQya,ennashada House, 

S.,  \ndroth Ilard 	• 

• 	 \• 	 . 	 . 	 S • 	
/ 	

S 



 Jamal; age 57 
Sb 	Kidave, Poovadakkattu House, 
Androth Island. 

 Mohammed Saleern, age 31 
Sb 	Hassan Kunni, Keyiyoda House, 
Androth Island. 

 Koyamma, age 47 
S/o Aboo Saleh, Kavaichetta House, 
And'oth Island. 

 i4iaayathu1Ia, 	ge 38 
S/oKoyarnrna, Karachetta House, 
Aidroth Island. 

 Abdul Azeez Khan, age 41 
Sb Mohammed, Birayammada House, 
Androth Island. 

 Shaiuddeer, 4ge 32 
SIc) Sideque M.., Pazhayakamkattu House, 
Androth Island. 

 I 	$rI,age 33 
S/ 	yathkoya, Ammelam House, 
And VQth  lsland. 

 N1Iakoya,ae50 
S/o Aharned 1b•0,,  Matharapura House, 
Andoth Island. 

 I1anta Koya 	ge 43 
5/0 1idave B,Aliyathara House, 

1sJnd, 

 1ie 	H issain, age 28 
S/qitIyI 1P.,: Ainrnelam House, 
Androth Is 

H 
/ 



144 Sayecd IsmaiI,ae 58 
	

. 

Sb Adu11a P P, 1?udarnkakkada House, 
jndid,th1s1ai1 

145 AmjathKhan, age 28 
Sb Buniyarnin, Ammelarn House, 
Andioth Island 

Mbharnrned Iqb1, ag38 
S/o Na11akoya,1ruthpally House, 
Androth Island. 

Pookunni,ge56 
S/o Yousaf 1-1 it Bap.pathiyoda House, 
Androth Island 

148 Mo1amned Rasheer, age 38 
S/U Kidave A , Mayampokkada House, 
Andioth Island 

Cheriakoyà, age 36 
S/c :lKuniiikoya 1?., Thacheri House, 
Androth Island. 

*laseernudheep K.S.P., age 28 
5o.1cul Kidr T. Karachetta Sarommapura House, 
Andi oth Island 

151 AbdKayoo, age 41 
Siô Syed Bpihii M , Kunchali House, 
i\ndio{h Island 

152 Labdiahrnan, age 31 
S/o Kunnikoya M P , Chekummada House, 
Androth I I .i. 

153 Kunhibi, age 46 
Sbo Kadci, P60rnpal1i House, 
Andioth Island 

154 Pathurnm'i, ge 52 
/oKdydmiakoya, Kolikkattu Naduvilkarn House, 

AndIothslär\d 

	

155 	fiy61h, ae5 
.-Ei/ 1-lamsa Kya, Aliyathara House, 

	

/ 	udioth 1Iand 

I. 



I 

Andioth Island 
F 

WO I3ashei, age 40 

S/0 Sayecd K , Kunnnashada House, 
Andioth Island 

159. Mohammed Kuiaishi, age 25 
Sb Sayeed Mohammed, Karakunnel House, 
Andioth Island 

Snaj, age 47 
SboKidàvëK.., Kunnumpura House, 
Androth Island. 

1 61. N'1oha.iimed. Rafi, age 31 
Sb Haipza. Koya. K., Pathummapura House, 
Androth Island. 

Zainl Ald.. age 26 
House, 

AnbddI Jland 

Abdpl Jabba, age 35 
Sb IKUini .Sethi, Makkett House, 
Ad'roth Island. n  

Sajeed Mohaimed, age 54 
S/o. Kidvii, Poovadakkattu House, 
Andbth ls1aid. 

\tfabi,ge$7 I 

Thacheri House, 

*q4 
166 I3al1cs age3' 

' I)/o Eoyanniakoya P , Thacheri House, 
.lroth Isl2md. 

167. .äkbob, age.4 
S1ó Kidavu K, A nme1am House, 

'A4Qth Islabd. 

162 

163 

 

 



1 68. Mohammed Ralee, age 42 
Sb 	Koyadimakbya; Mayarnpokkada House, 
Androlh 1slaid. 

 Mullakoya, age 47 
Sb 	Majeed K., Lavaijakkal House, 
Andr.dth  

 Pbo*kiji  
Sb 	Kidave 	A m n 	la m House, 
Androth Island. 

 MohammedKasim,age46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

 Kadecja,age5 1 l 
Dbo Kidave K., Thacheri 1-louse, 
Androth Island. 

173, Mullabi, 
D/6.Iic1avJ3. 	Plathupura House, 
Androth I'lthid. 

174 Mant700i  Ah 4yeed P P , age 25 
Sb 	l\1.P.Fathu1 lab, Purthikkatt Puthiyapuram, 
Androth Islad. 

 AIi.Alba1- K.ae25 
S/a :Chcriya1oba, Kannathirnada, 
Androth Island. 

 d1aimed 	a1eem, ag 	33 
Sb 	$liikpy, Kunhal i 1-louse, 
Andoth h1aiiid 

(By Advba1c 	K. B. Gangesh 

Versus 

1. The Adminirtor 
Adm i nistratidr of the UT of Lakshadweep 
l'arathi 62 555 

2 TDcpaitment ogi icuiture 
- 	]T O 	Lakha1eep, Kavarathi 682 555 

biDiiectoi Presell 

3 Dii eatbir ofanhayats 

h 	:;, 	 :• 
/ 	S  

• 	: 	- 

Applicants 
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Depaitnient o[[anchayats 
dministration f the UT of Lakshadweep 

5 5 
i 	

li1 	1l 

4 	'il1ae (Dee p ancha'at 
4ndoth I s1nd eprçsetited by its 
1.xecutive Officer 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013. 

1. 	Jafter,age35 
Sb Babujan,. Painethechetta I-louse 
Amini Island 

2 	Faiooql.le,age33 
S/o Khade, ku1an6ni House 

4 minilsiand 

3 	Abdulla Koya, age 50 
S/n Altkoya, Malika House 
Amini..lhd, 

4 	Nallakoya, age 40 
S../o Abdulla Koya, Puthoya Kanniyam House 
Arnini Island 

5 	Al l  oarnnid, age 47 
Sb Mo1a1rrned, Kombarn House 
Amini is1anL 

	

f 	'I '  

6 	Slaiafudheen, age 36 
/o Kidave, Kotcchetta House 

Amini s1and 

• 7 	Jbbr P C .age 36. 
Sb: Cher.iya .Koya, Purakkachetta House 
Ammni island. . 

8 	Yousal age 36 
5/0 K4dc11 , 3eltya6hadachatta Flouse 
Amini sland 

I 	 ft 
I r 	 I 	1 

9 	46thy ge 33 
S1o 1Say&e S'heikoya, Mamputarn House 

3 	
, Amini Island ................................................... 
..................i .......... 

(By Ad\ate Mr B Gangesh) 

Applicants 



Versus 

'1 he Administiatoi 
Admi nisti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctor of'Panchayats 
Depaitment of Panchayats 
Adminillation of the UT of Lakshadweep 
Ka'var8th1-682 5:5  5 

District Panchayat 
Amini represented by its 
Executive Officer, 

\/illagc. (iwep) Panchayat 
Amini 1sand represented by its 
Executive Offlcr. 	 Respondents 

(By A4vccat.e.:l\4r.S.1.adhakrishnan/M/s Sheriff Associates) 

18 	0A303/2013 

Aboobakei P,age4l 
K:uphikurihi,Pa11arn House 

Kavarathi Island. 

2. 	MtihaTa.B.I(.,.g 45 
/o Sayced, Bakakada House 

1avaiathi Island 

3 	Mohcmed Shafl M , age 34 
Sb 1lanath4,  Malika 1-louse 
KavU at1-i islahØ I  

4 	Abdul Nazer P , age 43 
Sb Chci iyakoya K , Aynipura House 
l<avai athi Island 

5. 	YacoobK.P.age.41 
S/b ., idave 	Kuttipapepui'a House 
Kavarathi Islandl 

6AltkoyaK, ag3l 
Sb I3ah4 P , 1liyam I-louse 
1avarathi Islapd 
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 MujeebRehmaiiU.P., age 34 
'/o Allko)'a C K,Uthampokakada I-louse 
Kavaathi Island 

 

4 

lhaniya\ii)n ag43 
Sb 	L,kkas, Vaclakki apura H o u s e 
Kavaiathi Island 

9 Mujeeb Rehman B, age 30 
Sb 	I hangakoya, Biiekal 1-louse 
Kavarathj Ilâñd.. 	. 

10. . 	Sajitha P., age 32. 
D/o All Arädarn, Poovinoda House 
Kavarathi Island. 

11 Basheci p 1 , age 44 
Sb 	Mohammed Pallipuia, Puthiya 111am House 
Kavatathi Island 

12 Abdul Rafeek K, age 44 
S/o. Ahmed Kattimmada, Kadapurathaba House 
Kavaiathi Island 

 I clem A. P .  ~age 34 
Sb0. Mohammed C I' , Athampapepura 1-louse 
Kavatathi Island 

 Mohammed -1tlssain P A , age 29 
Sb 	Khalid 1-lap K P , Puthiya Alikom House 
rK,avatathi Islnd 

15 Shajhnf K, 	ge 35 
Sb 	lIamL43 	htiinikad House 
Kavai athi lslai1d 

16. An\ar A . 1.. ,.a g 	39 
Sb 	Muihu, Aynepuia 
1<avaiahi Island 

17 I3asheei S , ag35 
Sb 	I !aizth A I , Safiyabiyoda 
1Kavaiatri Island 

l8 Ukka,g45 1  
SoAbdOhaRei,MeliIlam 
Ia\'a[athi1sland 

.......... 
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C 
1 9 	1-Ia6izath, age 27 

§/o tman Haji, Aynepura 
Kavaiath Island 

20 	Mujocb Rehrnan, age 38 
S/n Ilam7ath A 1 , Safiyabiyoda 
Kavaiathi Island 

Manikfan K.P.,age 30.. 
Sin Abdulia A, Kuttitapepura 
1\gatti ISland. 

 Hidaymhua S.M., age 36 
S/Q.lriza.lh, BK., Spbaida Manzil 
IKa\'alclthl Island 

23 Ansar PP,age3l 
Sin Chci iya Koya K P , Pakichipura 
Kavärathi 1slaiid. 

 Sulirnan K.P.age 38 
Si.o Kidave UP.., Kuttipappepura 
Kavarat.hi Island. 

 àcoob C;i 	age 40. 
S/o Yousuf P , Puleenakeel House 
Kavaiathi Island 

26 N17mLdn 	P , age 34 
Sin Zakai ibh\' 7  Kochipuia House 
Kavaiathi Island 

27 Salcem V , ae 39 
Sb 	Hamznth \/&oda House 
Kavai ath 	Island 

28. AttakoaB,.àgd4l 
S/o Ahoohackei M I, Bit ekal House 
Kavatathi Island 

29 Nauhaj 	V 	e 3 
S/n K4!mlN1 C, Pal1iveedu I-louse 
Kavaiatht Island' 

30 Mhammd Iqubal K K , age 31 
Sb 	Kasmi P V 	Kunnarnkalam I-louse , 

l<avcit athi Island 



1 shikA1iC P ,age30 
Sb 	Au K , Chéidipapada House 
Kav.iathi Island 

32 Mohammed Rafi P , age38 
Sb 	Chei iya Koya PaHicfam, Pulipinnakad House 
Kavaiathi Islar?d 

33. Pookoya P P , age 48 
S/o Babujan M , Puthiyaura House 
Kiltan Island 

 Hussainali:K.P., age 33 
• S/p. Muhamrnd C,, Kuttithayapura House 

Kavarathi Island. 

 Sülairnan M.,age 37 
5/o I-1ahzath 1VL, Maidanoda House 
Iavai'athi Island. 

36 Kaja Hussain C , age 37 
bo AhtTu-red Khan T.P., Chungarn House 

V4i 	hi ISland. 

37 

) 	I  

jehman T K , age 38 
Sb 	Thinlikad House 
Kavaiathi Island 

38. Moharn,me .d 	háfiK.P., age 32 
S!oS.ayed.Pbo.; Kakachiyapura House 
Kavaiathi fsland 

39 Mohammed Rail B , age 33 
Sb 	Att.akidaye T P 	Beeranthoda House 
Kavaiathi Island 

40 
i 

R1a'ge  3 
Sb 	J1ut11uPiileenkeeI House 
KavaiatFu 	s!d 

......'., 
Ummer  ................ 
S/o UdaifaC 	'Thekila 111am 

- 	1avarathi Island 

42 Mohamnmd Rafeck, age 37 
S/oAttai l 	P ,ftokaiachiyapuia House 
Kav4lathl fsland 
:/.: 	• 	•: 	

:. 	 •••. 
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I  

43 Mph immed 13) age 31 
Sb6 Kidcive K P , Baiakaroda House 
Kavataihi 1s1mnd 

44 Jaleel P , age 43 
Sb 	AUcU \/eloda, Po6vamrnada House 
Kavatathi 	s1and 

45 Dclhath, ae 33 
S/o Mohammcd 1 , Arnanathakepuia House 
Kavarathi 1slani. 

46. Sharafudheeh, age 24 
Sth1Ali A., Pooyj.noda House 
Kaaratht IslapL 	 Applicants 

(By Adyocate: Mi:,1.Gangesh) 

Versus 

I he Admimsti atoi 
Adnwiisti thion of the UT of Lakshadweep 

Kavaathi682 555 

2 Dcpi tmcit 	f Agi icultut e 
U F pf Lakshd\veep 
Kavaiathi-68 	55 iepiesented by 
its Diiectoi 

3 Diiectoi of Paichayats 
Dcpai tmcnt di Panchayats 
Administi auon of the UT of Lakshadweep, 
Kcl\alathi-682 555 

4 Distiiu PnLhClyat 
aihi i 	pi 	sLntcd by its 

Lxecutivc Offlcei 

5 Village (Dweep) Panchayat 
Ka\'aiathi Island iepiesented by its 
1 xecutive Of1ici 	 Respondents 

(iyAdyoca'ic Mi S Radhakiishnan) 

J9 OA31'/2O13 
/ 

1 Fl ç l3as1cei, age 34 
li 1sa tl .i i1mee ctta 1-louse 

 AN in 	I s1'aid 
. 	 - 

\ / 

1 	 II 

. 
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• 2 I C FaUiuiharnhn, age 33 
Sb 	Fss1ainai, Beliyachada House 
Athu 	11and 	I 

3 M Kha!e1, age 38 
Sb 	I(hadei, Maanoda 	House 
Amini Island 

4 PlSiiaj,age3l 
S/o Abusaia,Putjiyai!larn House 
Amini Island. 

5. 	K.K.Razak, age. 27 
Sto Klaclei:.kya; Kunniyatamkakkada I-louse 
Anini Island 

6 	PAshiaf,age37 
S/ô 	allam House Aha m ed, P  
Amini Island 

7 	K C Moosa, age 44 
SboAt1coya,I Keelachery House 

m Aini Island 

8 	13 Kasimkoya, age 42 
Sb Chcriyakoya, Ba!app I-louse 
Amini Island 

9 	C' 	ttaoya, age 41 
'bo' I Iarisakoya, Chnmthabelli House 
Amini Island 

10 	Raheem 4, age 33 
Sb Abdullakoya, Madam House 
Amini Island 

II. 	Pdokihi: 	.. 
S/6 I C Yusaf, Noormahal House 
Amini Island 

(By Advocate M K B Gangesh) 

n 
Versus 

/ 	 ;, 	::f:• 	.. 

I 

•\ 	 ' 

1.... 

( 
-k  

• •..,.. 	-.,,-.-. 	:. ........................ 

Applicants 

mnisti ation bi the UT of Lakshadweep 
taiathi-682 555 



2 Diiectoi of 	anchayats 
Depai tmcit 9f Panchayats 
Adm i nisu aUon of the UT of Lakshadweep, 
Ket v al, a:t h 1 268 115 55 

3 Dirol ct.or of Educ ition 
Dncctoiatc of Education 
Administi ition olthe Ut of Lakshadweep 
Kavaiathi-682 555 

4. \/i11ag 	.(D\\',ep) Panhâat 
Amini Island.. represented by its 
ExecutiveOffiçer. 

(By AdQct; M;r.S...Radhakri.shnan) 

20. O.A No. 325P013 

 Mohammed Abdul Razak 
Sb. U.K.NalI,a.Koya 
Analada 1-louse 

ndi)n:1s1an... 

 K, : :.MOOSa 

Kandilam 1 louse 
1cidcthTiath Isif and 

3 11an1LKoya 13 
Sb 	Abdu Kjiadei 
Bu iyammada I louse 
An'di'tt ls1änd ....  

(By Ad.\octe M. K.B: Qangesh) 

yeisus. 

1. Th 	AdministiaQr, 
A -cliniflisti-latiOlTof the Union Teuitoiy 
T. 1 akhid'wep, Kavaiathi - 682 555 

2 1 he Ditecioi (e'ivices) 
Adiinisti uin of the Union Tei ritoty 
çf 1 	kshadvecp (Secietai lat), 
Kavaiaw - 682 555 

3 Dcpaitmcm of Envioinment of Forests 
Umontl en itiy of Lakshadweep, 
Kdv1ia1hi —682 555 

S 

Respondts 

App1 leant s 

Respondents 



4. 	iciangeer AY.,age 32 
S/o.Hamee.d, Aliapura 
IKa\/ai athi Island 

5 	Shajahan B , age 35 
Sio Kdavc, 1adayi 
Kavaiahj Island 

By Ad\'oc 	M i 	Gangesh)j.  j.

Vei sus 

I he Adminisu at 
Administi ation of the UI of Lakshadweep 
K'arthi682 555. 

2. Dircc.wr of Pnhayats 
• DbPa."r-Iii -iorlt. 6f!anchayats 

Adpirhsti anon of the UT of Lakshadweep, 
ahi-68: 	555: 

• .' 	 •: 	1 
r 	V: 

3 pcimelt of Science & lechnology 
of Lakshadweep 

1 avarath17682 555 
represented by its Director 

4 / \'illage (Dwccp) Panchayat 
's. Kavarathi Island represented by its 

f hxeutivc Offider. 

\ 	• 	
• (13y/AdvQ1cate: rvlr.s.Radhakrishnan) 

• 

Applicants 

Res p on dents 



• 

22. 	Oi\ 327/2013 

larook, age 40 
Sb Kunhjko, Pul ippinakkad, 
Kavarathilsiand. 	: 

Unimer Farodk. ae 8 
Sb V P.Kasnii , Kartho1apura, 
Ka\'arathi lsland. 

(By Advocate: Mr.K.B.Gangesh) 

Applicants 

. 

Versus 

The i\clminisu'at.or 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dii cctoi bf ianchayats 
Depai tmcpi. of Panch yats 
/\dniiniU auon of the UI of Lakshadwcep, 
Kavaia16i-8$2 55 

3 	Dcpai tmcnt of 1 nyu onment & Fot ests 
Unidn lei'ritO1)' of Lakhadweep 
lK..avarai.hi-682 555 

4 - 	\1  iii cige (D\vecp) Panchayai. 
kavarathi Island represented by its 
1.xecutivc Officer, 

(By Ad(?ca. :1r-S..JacThakrishnan) 

23. 	(i'38/2tJJ3 

I. 	Sildll C.l 	age 34 
S/o Moharpooçl- ILaji, Che.nclipura, 
Kcivcirathi; 	- - 

Sainul !-IamcedP.P., age 39 
S/u Attai K.P., Pokara Chepura 1-louse, 
KavarathL. 

Mohammed K.P., age 35 
--S/o I lamatftB,P., Karutholapua 1 -louse, 

ci V i it h 

4 	Xbdi 	uccm P , ag 41 
( ;• I 	SboMOhamfcd, Pallam 1-louse, 

/ - 

• . ....'- -•.. '-•.. 	 I 
/ 

Re s p0 ii ci en t S 
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• 	
Kavaiathi 	i  

5 	Ai 
appadam House 

v a ith 

(By Advocate 'Mi B Gaigeh) 

Veisus 

1. 	The Adniii•tiator 
Acftrii ni stration of the UT of Lakshad weep 
Kaviiathi-682 555. 

Applicants 

Di ector of Panhayats 
•Department:of Panchayats 

Adrnnistiation of the UT of Lakshadweep, 
Kavaiathi-68'2 1555 

7 

4. 

(By A 

24. 

7 

Diecoi ofFducation 
1)uectoi ate of Education, 
Administiation of the Union Teiiitoiy 
of La.kshà.dwëe; ,Kavarathi-682 555 

\/illage (Dwcep) Panchayai 
Kavaiathi Island teptesented by its 
Executive ffidr. 

d\,oaté: Mr.S.'Rad•hakishnan 

OA329I2Ol3 

Thahira Beum M M , age 38, 
\\o Raumr  Razeed, Madeena Manzil, Kiltan 
Supeivisoi, dQ u Twisting Centi e Kiltan 
1)sti ici. 1anchyat, Kiltan 

hihul I-Iamcecl P 1K , age 50, 
/o Sayed Koya  P S , Th o t t a t h a k I(a r a 

Sdre.leirnl.erk 
Con I wisting áenti c Kiltan 

.i!tan. 

age 33, 
Loia, 
in 
ig Centre Kiltän 
çj I tan. 

Respondents 

Applicants 



:. 	 ;' 	
•: 	
4•:.'. . ) 	- 	. 	 - 

?f 

(By Advocate Mi V Moharah) 

Versus 

ThAdrninistitor 
Administi ation olthe UT of Lakshadweep 
Kavarathi682 555 

2 	hiiectori of fnchayats 
I)epertnientc1f Panchayats 
Administration of the UT of Lakshadweep, 
Kavaathi-682 555 

3. 	The Chief Executive Officer 
• 	 •Dktrict Pandh'at Unit 

Kilt.än, Uhion Territory 
ol Lakshadweep-62 557 

(By Ad,\'cate: Mr;$.1adhakrihnan) 

25 	0A331/2013 

1.IThssai KC , age 34 
S/p Sayeed Mohammad A M 
Katti1yamchatta (House), Agatti Island 
U F of Lakshadweep 
Woi king as casual labourer in the Department of 
Science & Technology, Agatti, Lakshadweep 

2 	11)/del P 
Sb Sayccd Buhaii Flaji U 
Pokkthappada House), Agatti Island 
U T of Lalshadweep 
Woikingis 1 easuaI labouier in the Department of 
Scienc &Tehnology, Agatti, Lakshadweep 

3 	AliAkbai K 1 age 39 
Sb Hamza 
Kunbiyo Hbuse, Chetlat Island 
(it  of akha1v'eep 
Woiking a cual labourer in the Department of 
Science & Thchnology, Agatti, Lakshadweep 

4 	Nazial Baik 	JK , age 27 
S/oS 	ikoy uriyahiydaftouse), Chetlat Island 

T bfLákshadwep 
41 

acaua lbouier in the Department of 
Sciencé& 1Tecrnology 

. 

Respondents 



ç'heuat, Lal 

(By Adoath 
M 

cshadweep 	 Applicants 

fP 	t0se, Sr & Ms Daisy I Daniel) 
I 	iiII I4f4 

Versus 

1 	The Administiaor 
UT of Lakshadveep, Kavarathi-682 555 

Cha;iperson 	. 	 S  

Village (t)weep) Panchayat, Agatti-682 557. 

Chairperson 
illag (Dw) Panchàyath, Chetlat Island-682 554. 

The Juniorr..Spientific Officer 
Deaitmen1. I Science & Technology 
Chetlat-682 554 

5 	The Junioi Scientific Officer 
1I!epai trn en t of science & Technology 
A,ani-682 557. 

6 	Diiectoi of Panchayath 
[3epartment efPanchayath 

Kayai'athi-82 555. 

(By Advocate Mi S Radhakrishnan fot RI ,4,5 & 6) 

26 	)A3332O13 
.l:f ,, 	 j. - 	...........S.  

S. 	 S 	 ;... 	..... 	. 

1 	. 	 .... 
Sb I6yakunht 
Sailanivapuia, Kiltan 
I ikshadweep 

2 	KAzhar 
S/.O.Sayed Bul)al 1 

lKth iyathivodu, 'Kiltan 

A Ahand 

4jiinauia, Kiltan 
/ 	

S.. ........... 
II. 	

I 

(ByAdw3cate Mr IV! R Haiiiaj) 

I 	 Veisus 
/ 	

II 

	

• 	• 	
• 	. 	. 	. 

Respondents 

Appi icants 



4 	:Dj eCO , 

$erY.IçS,.. 
U I of Lak,hadwecp, Kavaiatti 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

27. OA344I2013I 

Kassim A . 
S/o.Attakbya P.P 
Aliyathara I!ouse Andrott 

2 	Jalaluddin N 
/o Attakoya N P 

NcTngummada House, Andiott 

3 	Mohammed Hassan C E 
S/o:KirhikoyaSVP 
Ldayakkal;I4ouse, Andrott 

4 	M ah a mmcd IaTeek C. K 
SioKoya .K.0 
Cheri.yà.Kakkanal House, Andrott 

5. 	Mohmmed.KanaIuddin M.K 
Sfo,Shihabuddin Pookoya Thangal 
1\4'iikak1Kada House, Andrott 

6.N11i'dBaheer C 

Iclayakkci! House, Andiott 

7 	Nooi ul 1-lassan A 
/o Nallayakpya U K 

.,. 	House, Andrott 

.. ........i 
/ 
/ 

* 	.,.. 

'.' 	
. 	 •1 



•8.  

(By 

Applicants 

Versus 

The. Adriihistratdr 
Adniriktràtiori of the Union Territory 
of Lakshadvcep, Kavaratti —682 555 

2 
	

Director of Parichayats 
Dcpai:tmcnl. of Panchayats 
Administration of the Union Territory 
o[Lakshadweep, IKavaratti —682 555 

Department of Electricity 
Union Territory of Lakshadweep 
Kavarathi -- 682 555 

4 
	

\'.i ii ag (Dyc) Panchaat 
AnfrO1sl 	rprcsent,d by its 
Excuij'e OfI'icei— 682 552. 

(By Ad.<'ocaç: Mrs Ra1haki:ishnan) 

QA 345/0 13 

'shomna E.G 
Dio 11amsa, Ellachetta House, Agathi 

7 Bfth u nñã P. V 
l/o..Ktsmi'ioya, •Puthattveed House, Agathi 

Kàdeeja1?K : 	
I ialad House, Agath i 

ri 
S/Q?ttakoy 	'Jarn1.akada House, Agathi 

5. 	tbdcilShkor: 
SI6.La 1.:e Usf 
MelaiIlam.F1bu, Agathi 

-l4j6yathul M.K. 
.SYbopba.clei: Koya V.1K 

alh ika1aqa House, Agathi 

... 

.... 	
: 	.33 

	 I) 

Respondents 



10. 	NazerK 
S/o.Kiclave 
Kunni kathiyapada I-louse, Agathi 

I 1. 	Sho\vkathali. M: 
S/oUmmcr:B 
f\1aK'dyachbda:l:iouse, Agathi 

12. 	ayLd Mohanmed K 
/o Pookoyci B 

Kcepatt I louse, Agathi 

13 	Naseci P 
S/o.Mu1ha1ifK 
P.athada l-1ouse, Agathi 

14. Aboolacker N.M 
S/o,AbduRahman F 
Na1es 	Manzil, Agathi 

is. Abii SàI?lm.T.P 
s1i:a Koya C.P 
riithiya 	11am, Agathi 

.16. Aliyi1<, 
I: 

S/b;Mphammcd Koya 
Kakkada I louse, Agathi 

 AzharC 
S / 	Mo ha 	med K oya T. P 
ChI1akkad. 1-1use, Agathi 

 ) Abobackr K 
'/o Sayeci Koya F P 
lKai ithakapada I lou sc, Agathi 

 avadK. 	I 
S/ae 1ahmad .  Haji K 

. 



Kulaiinoja iIosc, Agathi 

Say&i vloh mmed 
Sb Abdu1l P 
M u iythodci louse, Agathi 

Muhammed Koya B 
Sb Koya 
I3iyathabi)'oda ;House,.Agathi 

Nafeesa M.K 
D/o.Abdulla:Ko'a K 
fvloothamkaklsac!a 1-louse, Agathi 

Koya P 
S/oK.uuhko.y 
Pondirioda 1 losc, Agathi 

K. a sm 1k o ya K I 
SIo.Abljob.ac1eiiQYa 
KnalnaLniiyda Puthiya 111am, Agathi 

A boobacker 
Sb....All fVlhaimed 
lippathoda I lOuse, Agathi 

Iadaitidhecn V 
Sb Koyassn' 
Vihida IVlan7ll, Agathi 

9lII 
aaiurmisa B P 

l)/o Mohammed S 
Bhiyoda house, Agathi 

1:li.11bi 'M 
D/6..jflakoy 
fVlat i i y am Scviyodc I-louse, Agathi 

IdICLI A P 

jJ 

.1 

AJly.apappada:7! Ou s, Agath i 

1A 114lc1? M. P 
1RiiliVIP 

1Li1aJiI{oJsC, Agathi 

kP 	I  
S46 Muthukoya K.  

1 e1 iyapappada 1 louse, Agathi 

20. 

21 

22 

23 

24 

25 

26. 

27 

29 



. 

Naseer I.1: 
S/o.Mutha1f 

hekk u Puth iya 11 1am, Agathi 

Ubaid U 
/o. 1-1aniza U 

Ummmeroclachetta House, Agathi 

37 	yd Mohcuyimcd K F 
:S/O...'k.boo Sala:F 
Kcilamh ithiyoda ,l louse, Agathi 

38 	Mcthcimood P p 
Sb S iycd Mohammed 
Puihiycipand'ai am 1-louse, Agathi 

39 	Abdulla B' 
S bo I athahulla 
BiyaShablyoda I-louse, Agathi 

1 lajaromnia :r.P 
D/o.Ahclu! kadcrkoya P.0 
11ickku. Puth iyail lam, Agathi 

.Js,eera'T.K 
E)/o.1K.ha1id3 

hitii1d<a1 1Øusc, Agathi 

sliaif 	. 
./o.Siyed A h K 

/ I3i'yishahiyocIa I-louse, Agathi 

. rViartframbi B 
1/o ;Qhimer ( 	 I  

13aft/oda 1 louse, Agathi 



• 	
: 	 53 

0 44. Roshna 
I)/o Sayed Abdul R.ahrnan 
I'hacheiiy Ilouse, Agathi 

43 Sakkaiiya P0 
/o Ilam7a K P 

Puthiya Put a 1 louse, Agthi 
........................ 

46. Cheiyakoya K 
S. 	late Attakoya 
Kódam u1I o is,  Agathi 

47: Showkáthali 
Sbo.:Jate Attakoya 
Sailanlyoda Houe ; Agathi 

48; N.isam.udhcén V.1K 
S/o.Hamza C.K (Late) 
VadakKeë1aI;ilam, Agàthi 

49 Cheiiya Koya A K 
Sb 	Kpya l 

A1nJa,l.unninimada House 
Agathi 

 Mohàid.tli C.P 
5/0 Kasmi 10)/a A 

hháIakäpd 	1-louse., Agathi 

 Sayed Mohammed 1K 
Sb 	Yousal A 
Kunnumpw am 1-16use, 	gathi 

(By Advocate f4t K B Garigesh) 

Vet sus 

lhe Administiatot 
Adqiinisuation of the Union 1 erritoly 
ol I akshadwdcp, Kavaiatti - 682 555 

2 I)cpartment of Agiiculture 
Umon let i itoly 

 
of L,akshadweep, Kavatathi 

Rcpiescntcd by its Dii ectot —682 555 

eoatmcit of Panchayats 
- 	

r 

A 	'ition dininisU 	o, the Union 'let i itoly 
oLLaksiiadwccp, Kavat atti - 682 355 

..... •. 	 •:z..1;' 	 ' ......... 	 . 

t\ / 

\ 

\\ ': 

Applicants 



i: 

4. .Vi!lage(Dye)Pnchayat 
Agatjii Islad 	4resen'ted by its 
Excuti' 	ffid 	—62554 	 Respondents 

(By Adcatd 	Iadhákrishran) 

29. OA346403 

 Urnrncr Farook Shafi 
S/o,Abooala 
Malikakal I-louse, Aminii 

 P.A Sayedall 
Sio.I lamzakdya 
Puthiya Asharbda House, Amini 

 Rhmath B 	axn 
D/.o Ahamëd,: 	Malikakal House, Amini 

 Ahamedkoya .  
S/.Koyakdavu, Surainbi House, Amini 

 Vliyabi P.C .  
D/o.Anthukoya, Palliyachetta House, Amini 

 I3ëcbiM.Pi. 
11amsa, 	'lallipui a House, Kavaratti 

7 \lkQyV 
/o,itakpya,Vadakkilapura, 

Karatti 	 Applicants 

(By Advocc: M.K.B Gangesh) 

. Versus 

1. ti'he Aditiin.isator 
dmnktjatin oF the Union Territory 

- 	
- p Lakadwecp, Kvaratti - 682 555 

• 	2;. . .DiepQr 	.fPanchayats 
hcpitmit ofPanchayats 
Adn1inItià'tion of the tinion Territory 
ôLha1)ep, Kavaratti —682 555 S  

S.. 
• 	* 	

i* 	
*S 	

S 

S 
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' 
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3. 
kf 2a}&hadweep 

'jIadtli1,r L snced1by Director of Education —682 555 

4 	'/iflage (Dwee) Panclayat 
Arnini 1slnd ipresented by its 
EutivOficer - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavaratti Lsfand iepesented by its 
Executiye Orflcei —682 555 

(By Advote Mf S Radhaki ishnan) 

	

30 	0A1 347I2O1 
I 	

I 

$uharabi P 
I)Io JKunhikurhi 

licham I-Jise, Kavaratti Island 

	

2. 	Mai'noo M. 
I)/ I-lamzath 
Molakepuia Uouse Kavaratti Island 
I 	 I 

3 
t))O1 MoaiT1Dd. 
U1hkahaçthr Iavaratti Island 

,I I 

4. k1mn F V 
I)Io Manf 
Puth1yaveed\i, Kavaratti Island 

5 	$aiornrnaKP 
!)/o Ibiahirnkuty 
•lë 
Ktwaratt )1 slard 

	

6 	 I  
4Y. 

Jpia i4iatti Island 

• 

	

7 	BèbA, 
b çhe yakoya 
hvappada House, Kavaratti Island 

¼ 

	

8 	\Beei Aynepura 
t)/(o Abdurahirnan 

1ynep9ia house, Kavaratti Island 

A 
/ 	I 

/ 	 • 

Respondents 
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It 	I 

Ra1rnath 	gLirn B 
I,'oi\1i 
B1iya1i house Iavaiai Island 

Sadihath V M 
I)Io Valiya Ab4iiahiman 
Vadakkurnelac,hadarn, Kavaratti Island 

Rhiyambec [P 
D/o Aham med K P 

ui Tottathap a, Kavai atti Island 

Beefathumma B 
D/o.Abbob.acicr.  
Beeiamthoda, Kavaiatti Island 

. 

	

• 13. 	RãhthaTh B egum P. P 
D/o.Attal K.P.  
.PochaiachepUra, Kavaratti Island 

14. f/Iaijanath 
D(o Muthu Aynapwa 
KuthppaIpepui a, Kavaratti Island 

I I ,  

(By Advo4te.4' 1< B Gangesh) 

Veisus 

The Administrator 
Adrninistrati6.1 n of the Union Ten itory 
o[Lakshadweep, Kavaratti —682 555 

	

2 	Diicctoi (Scivices) 
Adrnimsti ation of the Union Territory 
of Lakshadvdep (Secretariat) 
*..avaiptt,— 62I555 

yectoi of lbdustiies 
Uridr Iciiitoiy of Lakhadweep 
Kc&àiàthi iepesented by the 
Dircctoi of lndustiies 

(By Advocate Mi S Radhakrishnan) 

App! i c ants 

Respondents 
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31 	 2.0 
S r. 	 • 	 , 	-. 

1KunIi1 
Sb Shi 
Noorurnchett 1-{ouse, Amini 

2. 	A1.ta1oya 	. 
S/q.MuthukoS'a S  
Surárnbi 1'ioüeAmini 

3. 	Aiiwar Hussain 
[.)bo.Essa 
Kottäpura 17100se, Arnijii,. 

4 	.Sajitha Beegim 
•(o.S.a:Yeed 	dulla KQya 
l3el1 House, Amini 

Hané&dathb 
I)/o.$haikoy 
Monakkallachetta House, Amini 

Il'ssaihar 
p,. phatiimeçi 

A!Ln1rncchett House, Arnini 

7 	K C Ns 
S/O 	 ...i 

Kuhvadachetta House, Amini 

(ByAdvdcter 1B Ciangesh) 

Vei sus 

1. 	'IThe AdmiñIs:trtor ,  
Administtiónof the UnionTerritory 
of Lkhadwee, Kavaratti - 682 555 

2 	I)iiecor ot Panchayats 
I)p'aiimet of Panchayats 
Amirntatibri of the Union Terntory 

App! icants 

7 	- .t•. ., 

/ 	•••' -•'•-'•'•' 	
"- 

•-r" 	\ 
r 	

ç1' 	 •- 

I 
•-- 	'. 

epartment of L !ucation 
inion Ten itoiy of Lakthadweep 
(aiarathi represented by 

irë/torofithication T 682 555 

/ 
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the Union Territory 

55 	
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ned by its Chief Executive Officer-682 555 

a °A,I4i?prsnt 	by its 
Executi'&OffceT - 62554 

Aivdaté: Mr'S Iädhakrhnan) 

OA35012013 

Mohamëc1 'l{asan 
S/o.Abdul Kadai 	. 

0• 

Mohapurakkad House, 1 Andrott 

Abdul Hassan 
S/o.Attakoya' 
Kaithati House,, Andrott' 

Sayed .Mohatnmed 
S/o.Aboosala 
Karachetta House, Ar1drot.t 

ri 
	

Mohammed Hussain 
Sb . Mo ham med 
13appathiyo41ouse, Andrott 

5. 	dç1een 
SYo1sa Fo.ya 
K/erl19d }4ouSe, Andj ott 

(By 

32. 

Respondents 

Applicants 

(ByA vOcate Nr K 13 Gangesh) 

Veisus 

T h e,.,Adminisçatoi 
Adrninisttatipn of the Union Terntory 
of Lakshadweep, Kavaatti —682 555 

4 	VilIage (Dwcp) Panchayat 
i......... idott I ld èréseted by its 

(By 

Respondents 



33. OA351120.13 
j. 

Mohammed Hussain 
S/QJndhee.n K.0 
Bilutheth House, ndrot (t 

2 	Salahudheen 
Sb Muhuktoya 
Kunthath lam }-louse,'Aridrott 

1-lassan 	I 

S/o.Attakoya 
Kunjanattichètta, Andrott 

Yousaf 
S/o.Pookoya 
Puthiya Eddiyákkal House, Amini. 

(By Adyocaté: Mi..B Gangeh) 

Versus 

1tor I  
Adtninistiation of the Union Territory 
o'.[4kshadweep, Kavaratti-682 555 

2. 	Director of Paricha)iats 
Departjrnent of Panchaats 
Administi atiQn of the Union Territory 

fJ.Jakshadwèep 
K'vaiatti - 682 555 

3 	Deartrnent of Women & Child Development 
Union lenritoiy of Lakshadweep 

Representçd bv its Director 682 555 

4 	Vi!ag (I)wce) Panchayat 
Anarti Islandrëpresented by its 
Execótive Officer —682 554 

Applicants 

5. Village (w$p) Pancayat 
Arniru Island iepiesented by its 
'xeutivetfflcer 	682 553 

( 	

(By Ad Ôc't 	Radha 	ishnan) 

OS)2O3 '  34 
t 	 . 	 . 

ç 	I 

Respondents 



II 
Mohammed1  1iaz 
/o Poinh 

Thache94ckiç, A4qtot1 
I 	 D 

2 	Mohariind IM}dc, 
Sb Saed dHaedkoya 

. 

cAhdrott 

3 	MansoorAli 
S/o.Muthukoya 
Pentarnvelipura House, Andrott 

4. 	MOhammed Fisa1 
bo.Sjdd eçq .u e 

Makket House, Andiott 

(By Ad"V 	rr
.
KI Gangeh) 

Veisus 

I 	he Administiator 
Administration of the Union Terntory 
of Lakshadwcep, Kavaratti —682 555 

2 	cpaitrnent of Animal Husbandry 
Union 1 Cii itoty of Lakshadweep, Kavarathi 
Repiesepted by its [)iiector-682 555 

3 	birecd of14nohayats 
V 	

.V bep ar1tn ti t di Panchayats 
Adhiinistrun' of the Jnion Territory 
oiLakshadwôep 
K v4i thi . 8555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutive Officer - 682 554 

(By Advocate Mi S Radhaknslinan ) 

35 OA 35/21 
j 	 I 

11 1 M 
Sf6kidat.' 	'V 

7 / M'drt k1káda:Vl!'6 .U"se­ ,_i Agatti 

\ r 

Applicants 

Respondents 



• 	. 	: 

2. 

• 

lM$irkoó.r 	. 

Sk C)ikkiodanried 
Kee 	uipu'rä 	4gatti 
I 	 I 

3 1PAhrnad 
.;Yoisuf. 

Thekkuthiya Veedu Aatti 

 K.P.Hornzakoya 
SIo.Aboobacker 
Kamalmalmiyoda Puhiya 111am House, Agatti. 

 K.•Showkathali 
S/o.Syubkhari 	 S  
KOndinddá House, Agti 

6 B Sharaludheen' 	I 

S/o.Uiiiìe 	Ella 
13eey4kuttiyqda FIoüse ?  Agatti 

S/o.Abdulla,k 1oya 
Vadakk Kunninarnel House, Agatti 

8. 	Abdül Rahiiiiai, 

EIra I-louse, Agatti 
• 	''• 

.1 

(By AdvoqatLe41 13 Gangesh) 

Versus 

I 	1jhe dmnitrator 
Admnistiati5n o'the Union Terntory 
of I. akshadwep, Kavaratti - 682 555 

2. 	Lpathieri. !4f nithal Husbandry 
I.Qn ion '1erNr öí Lal<Shadweep, Kavarathi 
Reprcscntcd 1p' its Director — 682 555 

3 	 9t Pnchayats 
Dpatwe9t f Pnchayts 
4dnmn1stin1 of the Union Terntory 
of 1akshdiveep 

/ 	 \Ka\'arattl - 62 555 

4' 	
ilIage (1)we Panchyat 

igatti lsland iepresented by its 
lxecuuve Officei - 682 553 

• 	 J '5'. ,;. 

/ 	 • 	I  
.1 	 I. 

,/ 

Applicants 

Respondents 



I 

2. 	'.VheiDifctorServies) 
Administrtibñoi the U.riion Territory 
of L:akshadwe'ep (Secretariat), 
Kavatatti - 682555 

3 	Department QiAgilculture 
UniOn etitoty of Lakshadweep, 
Kavatathi - 682 555 
Repcñtedbt its DirectOr. 

(By Ad\oi M.. Rdhakrshnan) 

37. 0A355/2613. 

Muthkdy° 	:• 
S/o.Shikoa 
Kakkãnal I1ous,Andrott 

 

'Nuimad ticue, 4lidrott 

(By Adbt: 	kGangsh) 

	

S 	Versus 

Th MrniniSrpr 
Admiistrti.on 1the Union Territory 
ofL 4k~ had W 6eb-,i Kavaratti - 682 555 

I ...  

	

4.l 	I 

Respondents 

Applicants 



2 
	

I)irectoi of Pariçhayats 
Depjirtmeiit of Pa chayats 
Administration' of tHF  Jion Territory 
of Lakshadwee 	' 
K'ratti 	82.!553;.. i'.. 

Director olPoit, Shipprg & Aviation 
Uruon ! en itoiy of Lakshadweep Kavarathi-682 555 

village  (Dweep) Panchayat 
Andrott.Island represented by its 
Executive Officer - 682 554 

(By Ad.'.Qcate: N4r.S Radh'akrishnan) 

Respondents 

38. OA356/201. 

1 - ajarbmmabi 
I)Io.KoyaKdaveM 
Lit.hiyapada:Housç, Kalpeni 

M,KCheriykoya 

S&MQharnwed;Ko.ya .Haji 
Ma1niikkakad. House, Kalpeni 

(By Advocate: Mr.K.B Gangesh) 

I 	Versus 

I he Adininisuatot 
Adrni.tilstralftin f the tiriion Territory 

Lakslqwcep, Kvaiatti —682 555 

1, 

 
trhent o Panchayats 

iäjii of the Uhion Territory 
çf L.kshawp 
Kavatatti - 62555 

agd vil1e (1.wek) Panchayat 
Kalpeni Island .çeprese:rited by its 
Executive Oiiiqer - 682 552 

(ByAdyocate Mt S Radhaknshnan) 

39 ' OA 7I 352O1 

AK Abdl Slan 
j/b.GJiiyakoya 	I 

'. 

• 	. 	 . 

II, 	
I 

Applicants 

Respondents 



• 

• 	• 

A1i1akada 1, Ka1pni 

2. 	M 0 EhnaI Ioya 
	

k. 

3. 

Abdul Lathed. 
S/o,Pallath Kurhi Koya 
Nenempappada House, Kalpeni 

Auakoya • 
iq...Kasrni 	ya 

Kunhipuva1ci1 House, Kalpeni 

AbdulNaseIT 
S/o.N'iuthul 1oyi 
N4almikakãdalLtouse, Kalpeni 

M.K Khalee 
S/o. 11amza Koya 
MaIrnikakàclàIthuse, Kalpeni 

Mbhnm?, 1ser 
S/pN1. h.aitipd :Koya 
Peehiyat1 I-louse, Kalpeni 

• 	
• I 	• 

'Io Hai 1(da 
Mtanirnc1 H®use, Klpeni 

Kö 	. 
S/óA.hned 
1'4edarn 11 0usd,  Kalpeni 

4bhimed Kbya 

Juihi$o.y 
Chciyapui aKad House, Kalpeni 

 

Ka1ii&1a 1use, Kalpeni 
0 

Râs'i  
/dIiihi JKoy 

tv1athi1kadan11a1 House, Kalpeni 

5 

6 

7 

M. 

so 



.1 	f ;: 	 ij.i •:j. 
t 	? 	 ) 	 t 

) 

W 

h 
'4. 

1d aTihed4oya 
House, Kalpeni 

15. Abclul 1-lakeern 
Sb 	Chet iya Koya 
Metachedatn F-louse, Kalpeni 

16 1 -1ajirommai 
[)Io Kasmi IKoy 
Akkara House Kalpeni 

7 Huthairati 	I  
Dbo Abbas 
Aia1a1ar Hod, Ka!peni 

18 kasheed 
Sb Koyamnti 
N'tanjiyenam F-louse, Kalpeni 

19 Abdul Gafool 

S/I(asfrliKdyä: 
Kada06rathi11arn House, Kalpeni 

20 Møloya 
S 	ooicoy' 

cdai+i Hoise, Kalpeni 

21. 
iI 	I 	III 

Ya. 
Dbo Moosa K C 
Puthiyapura -louse, Kalpeni 

(By Advocat 	Mt K F Gangesh) 

Versus 

1 Ihc Adrninistitor 
distatior of the)nion Territory 

dakh4.1weep, Kavaiathi - 682 555 

2 ba1'ner 	ofAgiicuIture 
Urfbiti T 1 1toT' of Lakishadweep, Kavarathi 
1epis,ented 6' its Director 

3 Directoi of Panchayats 
Department 	f Panchayats 
Adhiiitratio.ñ Qf the Union Territory,  
ofLakshadweep, 	Kavratti 

Applicants 



ro 

 

. 

 

4. 	V iIlae, çL)vveep I-'ancnaL 

rlaj fW1ISland iepresented b 
Lxeoutive Officei 

its 
Respondents 

 

Keela Vill.ttôm, AmriiIsland 
Lakshad weep. 

(By Ms..Shahna Kathkeyan) 

:vei-sus 

1. 	V.Lllage (Dw°ep) Panchyath 
Aiflrii Island 
Reresentdbthe Chair Person 
Pin-682S52 

2.ecretry 
1)epajtment of Panchayath, Kavarathi 

Director 
Ernpcyrnent and Training 
Unin 1'erriory of L,akshadweep 
Ka'arathi 	,. 

(By AdvQc t: Mr.S R 	ak nan for R 2&3) 

41 	04 39I2i 

Muthukoya' 
Marnpi.rain I-ôus 
Arnini ,1s,1ndLakha'd weep 

(By Advocate: Ms.hahna Karthikeyan) 

ersus 

Viilge(Dwep) Panchayath 
trnni Island 
Rresnted bythe Chair Person 

.: 	 Pii6.8.2552 . 	

0 

•00 	 .. 	 : 

... ...................... 

:.1 t&hiy 
prtment of Panchayath 

âvarathi-682 555 

Applicant 

Respondents 

Applicant 



Yaser Aiafath M V, aged 28 years, 
S/o. E Seedikoya,Labburer, Animal 
Husban.d 	Jnit, Itan, Residing at Moulana y 

EdayakK.a'l, Kiltah f.1and 
I' 

(By 	Sri ? 	4ohanan) 
II 

LI 	Ij 

I 	 Versus 
v15L 	' 

- 	\Th'Ad11n1tcator 
hO 

1 K,a'varatti-682 555 ............ 	. .... 
ç 	 . 	 . 

	

_- 2 	Dijecto of Panchayat, 

zp 

¼ 	 / 

c 

'7 

• 
f -  

3 	JJçqqtr 

'ptM 
Union1  Thrrityt of Laksladweep 
Kvrathi- OS3. 

(By Advocate Mi S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. : agd 35 yars, 
Sb. Mohammed Koya T.N., 
Labouier, Kiltan, Residing at Valiyapura House, 
Kiltãn.Is!and. 	•' 

(By Advocate Si i P V Mohapan) 

Versus 
L 

UTof Lakshaveep, 
Kâvàrátti682: 55 
EIecrical.Division, Kavarathy. 

2. 	i.)irectOr of.Panchayat, 
I5epartmcnt of Panchayat, 
Adrinis1i alLon f UT of Lakshadweep, 

01. 

JIlL 

3 	ThEective Oficer, 
111)g Dwep Panchayat,Kiltan-682 557 

(By Advocate Sii 5 Radhakrishnan) 

43 0A363/2013 

Respondents 

Applicant 

Respondents 

Veed, 
Applicant 



Respondents 

. 

Abdul QbishS/o. SainulAbid P., aged 27 years, 
Malikaka!, Kiltan, LJJ.  of Lakshadweep, working as 
Casual Labourer, (Iiiy Stocl I ;nspectors Trained Labour), 
Animal Fiushandry Départmep, U.T. of Lakshadweep, 
Kavarathi. 

(By Adyat:rs, P.aisy 1.Øaniel) 

	

t 	j 	 I 

	

if 	 Versus 

léMl11iflist1t61:: 

U ii.ioi ,Terr.i tOry of Lakhadweep, 
1avarathi-682 555 

2. 	Chirpersn,, Village (Dweep) Panchyat, 
Kthan 682 557. 

3 	Diiectoi oIAniiiial Hustandry, 
U I of Lakshadweep, avarathi — 682 555 

4 	1 lDn ctoi o1laicha))ath  bepartment of Panchayath, 
Kavaiathi r'6825. 55 

[By Advocate Sri S Radhakishnan (RI, 3 & 4)] 

45.0.ANo.366/.201.3 

.1. 	Mohammed 1asin 
S/O. Syced: 
Rannipira HiOu$e 
Adrott. 

2. 	Mhathrnd.flussain K.0 

:1 

Applicant 

Respondents 



Applicants 

(By Advoct Mr.iK.B: Gangeh) 

Versus 

The Administrator, 
Administrationof the Union Territory 
otLakshadweep, Kavarathi —682 555. 

The [)irector ofPanchayats 
I)epartinent. o fPanchayats 
Administration cf the Union Territory 

I: 4akshadwqép, Kávaratti - 682 555. 

Lakhadwcep I)evelopment Corporation Ltd., 
Port Control Tower, Andrott - 682 554 
I.epresented by its Officer in charge. 

Directorate of Art & Culture 
Administratinf the Union Territory 
oiLakshadwcej Kavaratti —682555. 
Represented by its Director. 

I)irecidrofAiculture 
I)epartijn df 	ricuure 
Adrniiopof the tJiion Territory 
of Lkhàd*eép, Kavaratti - 682 555. 

Panchayat 
ndrOtt Is1ahdreprpented by its 

Fxecutive dfficër - 682 554. 	 Respondents 

(By AdvocatèMr. S. adhnan) 

46. OA 368/201.3 : 

	

: 	 . 

1allakpyag.d,37 yçars, $b. Pookunni A., 
?uthiy Clttaççb. 'ida I-louse, Andrott 

	

2. 	 yars, Sb. Sheikoya Thangal, j . 
Kandth H9:us,Adrot. 



10 

3 	Saied M9hi edhihbudheen Thangal, aged 28 years, 
Sb 	8oSThb, (Ahdeth House, Andrott 

1 

4 	4çl1i 	y)dS1h1,ged 23 years, 
- 	Ar,t1rr tt 

IQeiKP.ytt I1'Igt,! r.aiiucui iuu, 

5 	Mohammed Salirn, Eigef 44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, ge'd .32 ye.ais, S/ö. Muthu, 
Puleenakeel 	Kavratti. 

Abdulbari, aged 34',years, Sb. Hamza Koy, 
Monak,kal House, Amrni 

8 	Sayed Koa, aged 44 years, Sb Pookoya, 
Meelacheri House, Amini 	 Applicants 

(By Adocate Sri B Gngsh) 

it  

	

I 	Versus 

1. 	The .Adrnin.istätQr... 
Administi ation or  the Uiion Terntory of Lakshadweep, 
Kivar'tti-682.555. 

2 	1)irectot fPanchayats 
L3epar&nent oPanchaats, 
Admpji trátion of he Union Territory of Lakshadweep, 

v4vçi-62555 
t 	 It 	 I 

3 	I)eárt -nent of gi i cu ltijre, Union Territory of Lakshadweep, 
Kavaiathi, lere,sented by its Director— 682 555 

4 	Village (Didep) Panchayat, Andrott Island, 
ipresented by its Executive Officer - 682 554 

5 	Village (Dveep'jPnchayat, 
Kavaratti Island, re presented by its 
Lxecutive Officer - 682 555 

f  

Ii 
i• 	

. 

/ 

ocat S.  ri1 S  

.369/2O1 

.; 	. 	•. 

àñchyat, 
by its 

I.. 
lla1ishnan) 

Respondents 



2. 

rol 
	

NbOrül Ameh; a.jd 36 years, Sb. Shaikoya, 
Pandath PutFiiya Pura I-louse, Andrott 

1-Iamzakoya aged 52 years, S/o. Koya Kidave, 
Chekkarakkad Hboue,  Andrott 

Mohammed Kasim, aged 37 years, Sb. Ahammed, 
Aynada Chetta House, Andrott. 

i1aiman, aged 33 yeais Sb Nalla Koya, 
angan1mada House, Andrott 

1 	 v 
Mohdi Hi&d Hussàii, .ged 30 years, Sb. Pookoya, 
PatWulf Itt Housc, Andrott. 

Mbhamrned I&im A., aged 39 yeats, Sic. Yousuf, 
Amm1arn Hous, Andrott. 

Pookoya, aged 45 ycars,Sbo. Sayed Koya, 
Kunn1 F louse, Andrott. 

gFée, aged 41 years o Koyamma A., 
AndI'ott. . 

peT aged 4 ears, Sb Thang Koya, 
1e1eey lJ-fiattam Pokkada House, Andrott 

S$ièd 1iihablhin aged 32 years, Sb. Koyamma Koya, 
haikkinte I-et.1 Padipura, Andrott. 

añiëduzvan Ai, aged 27 years, Sb. Kunhiseethi Koya, 
I-1ouse, Andrott. 

7 

12 

13 

14. 

/ <-2 
16. 

..rt 

/.: 
-S.-.  

- (sS 



(By Advocate Sn K B Gangeh) 

• 	
Versus 

L 	The Administrator, 
•Adthiriistratiän p1 the Union Territory of Lakshadweep, 
Ka'aràtti682 555. 

2. 	Diector of Panhayats, 
I)epariment ôf1anchayats, 
•Adi injstratir1 of the Union Territory of Lakshadweep, 
Kavaiaiti - 682 555 

3 	Village (I)we.ep) Panchayat, Andrott Island, 
reprsenteI by its Eecutive Officer —682 554 	Respondents 

(By Advocate: Sri S. ladhakrishnan) 

48 OA 370/2013 

I. 	Aboobacker, 	d 35 years, Sb. Ukkas, 
Kuihibiyodthuse, IKavaratti. 

2 	Muilia1a, agdd 1 36 yeats, S/o. Hamzath, 

V !ikanapuiaj louse, Ka\'aratti 

3 	laioo), agçi 37 yeas S/o. Koyamma, 
chçiath91a 'Hse, Kavaratti 

4 	S Sharneena azed 30 years Dbo Khamar Khan 

5. 
i, 

°Ayhabi, agéd3,6 years, Dbo. Hamzath, 
- 

-. Keelakochaput d House, Kavaratti 

-- 	6 Shameena aged 36 yeats, D/o lbnu Maja, 
2- jVatiyaIi 1 louse, Kavaratti 

- 	 7; 
JD 

JM00m101h, 	36 y1ears, D/o Harnzath, 
- 	 ' 134d1 1Ique, kavaratti 

:..; '., 
1• 	... 



App! icants 

Kasm i, 

Abdul Khader, 

Administra.tiôn:bf the Union Territory of Lakshadweep, 
Kavarafli-682 

2 Direciol .  of Panchayats, 
Dpaftment of Panchayats, 
Admmistiaiion of the Union lerritory of Lakshadwcep, 
Kavaiatti - 682 555 

3 	Diicctoi ate d[Mdica1 and Health Seivies, 
Union I cii iloi y of Lakshadweep, Kavat athi, 
lepicsentcd by its Dii ectol —682 555 

Village (Dwcep) Panchayat, 
Kavarafli Island, represented by its 
Nxecutive Olilcer - 682 555. 

Village (Dweep) Panchayat, 
Andron 1sImd, represented by its 
lxccutive Oi'ficer - 682 554. 

(By Addcatc:Sri . Radhakrishnan) 

49. 	OA 3711201.3 

I. 	P. Naseer, aged 35 years,  S/o Kunhikunhi, 
Pallicham HoLise, Kavaratti. 

2. 	P.1. Nascer, aged 32 years, Sb 1-Iamzath, 
Puthiya 111am, Kvaratti. 

Ramla fteegum, agci 34 years, D/o Kunhi Koya, 
Poovumcda I louse K/aiatt1 

4. tged 36 years, Sbo Muthu Koya, 

( 	

/ 	Puthiya Veedu, 

I 

Respondents 



5 	Shahana l3ccgum, aged 24 year.s, DIo Au, 
I hckk McIa 111a, Kav m 	aatti 

6 	Sulaikabi dgLd 43 years, D/o Kojan, 
Puthiya 111àlm., Kavatii.. 

7, 	Abdul Razak, aged 28years, S/o Mullakoya, 
Sarahiyoda Ho, Kakiaratti. 

(By Advocate: Sri K. (3sh) 

Versus 

App! icants 

. 

1 . 	The. Adm i nisftatoi, 
Administi atloi? of the 
u iii on 	 Lakhadweep,. Kavaratti. 

2 	I)epai iment ol Animal I lusbandiy, 
Union I'eiri6r. of Lakshadweep, Kavaratti 
represented by its Director. 

3. 	Dirtor of Pahayats, 
I )cptrt . ment cf. Paichayats, 
Administrat.ionof the 
Union 'l'crritory Of Lak.shadweep, 
Kavaratti, 

4 	\/i Ilage (Dw.ep) Panchayat, 
Kavaiatti Island iLpiescnted by its 
l'itiV OlTiceh 

(By Advocatc Si i S Radhakrishnan) 

50. O.A Ne. 371120t3 

iimaludhccn, Sb Ahdulla U C 
Mudakkiyoda Ile, 
Kadamat. 	. • 

(By Advo.atc Mi K B (angcsh) 

.................... 
I V cil  su S 

Ibhe A d III I OITIstvutui, 
Admmisii ation f the Union I erritory 
0! L&'P 1.avaiathi - 682 555ac 

2.. 	rcctor (Soices) 
Adiinisti ation of the Union Tei ritoiy 
/ 

•••,, 	. 

Respondents 

Applicant 
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of Lakshadwee (Scretariat), 
Kavaratti - 682 555. 

3. 	I)epartment of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. 0A373/2013 

Abdul Saleem, a.ged 32 years, S/o Nallakoya, 
Ummerthakkada 1-louse, Andrott. 

M.M. Mohamrned.Iqbal., aged 37 years, 
S/o Migdad, Meelad M.a:nz.il,  Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1 . 	The Administatoi, 
Administration of the 
Union '1'eiitory of Lak.shadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-68255 5 

Department of Science & Technology, 
Union '[erritoiy cf Lakshadweep, Kavaratti 
represented by its Uirector.-682555 

Environment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
-' 

	

	ndioth Island repiesented by its 
ExeLutive Officer-682 554 

(By Advocate 'ii S. Radhakiishnan) 

/ 

Respondents 



• 	
•••- •: 	______ 
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52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territory of Lakshadweep —682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Adrninistratot, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Directpr (Services) 
Administration of the Union Territory 
of Lakshadweep (Secrtariat Establishment Section), 
Kavaratti Island 682 555. 

Director of Parchayats 
Union Thrritory ofLakshad.weep 
Kavaralti Island - 682 555. 

The Direc'tot 
Agricultural epartment 
Union Territory of Lakhadweep 
Kavaratti Island 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Urion Thrritory of 
Lakshadwep - 682 557. 	 Respondents 

(By Advocate Mr. S. Iadhakrishnan) 

53. OA 381/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Banday .am House, 
Agatti Island, Union Teüitory of Lakshadveep. 

K. Muhami'netlRafeek, aged 42 years, 
S/o late N4uthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 

/ 	 Union I erritoly of Lakshadweep 

'Kfl. 1ana1uddin ;  Aged 40 years, 
S,b:.te Uhin Mariyathoda Kandawargothi House, 
Agai Islard, Uion Territory of Lakshadweep. 

•1 
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4. 	T.K. Sronmabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House s  Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkuinar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson Village (Dweep) Panchayat, 
Agatti Island, Uiiion Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (I)weep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory Of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Develonent Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/201.3 

I. 	Ishaque A.C., aged 35, S/o. Junies T., 
Bus 1-lelper, District Panchayat, Kiltan, 
Residing at Araldala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

/ 	2 	Abdul Rasak K C , aged 37, 

/ 	 S/o lKaimkoya P P , Bus Driver, 

( 	 Distiict Panchayat, Kiltan, 
- 	 Re\id/ng at Kattichetta House, 

/I1Jtan Island, UI of Lakshadweep 

c.;\O, 
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3. 	Noorulla S.M..,., aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaneistrict Panchayat, Kiltan, 
Residing at ' -6ife Manzil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT of Lakshad weep, 
Kavaratti-682 555. 

Director of Pnchayat, 	 - 
Department of Panchayat, 
Adm inisttiOt Of UT of Lakshadweep, 
Kavaratti - 6,82 555. 

Chief Executive Officer, 
District Pa.nchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/20.13 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 55.2. 

A. Ismail, aged 45 years, Sb. Eassa 5  Andrati Yoada, 
Amini Island,Uriion Tertitory ofLa.kshadwep, Pin —682 552. 

Khalid Unna:in, aged 40 years, S/o. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadwep, Pin —682 552. 

Moosa Peechandam, aged 38 years Sb. A-bdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Islaiid, Union Territory of Lakshadweep, 
Pin - 682 552. 

6 	Khalid A P , aged 35 years, S/'o. Alimohammed, Aliyachetta, 
'Amini Is1andUrion Territory of La.kshadweep, Pin —68255. 

7 	)fcrulla ..C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
7Anini Islarid, Ufflon Territory of Lakshadweep, Pin —682 552. 

;;: /•,J 
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8 	Abdul Salam'A,aged 38 years, S/o. KhaderThottanada, 
Arninipura, Anirii Island, Union Territory of L•akshadweep, 
Pin-682552 

9. 	Noorul Hassa•ñ K,K., aged 38 years, Sb. Abua1a Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

1 0. 	Jalal B.M., aged 31 year, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Islnnd, Union. Territry of Lakshadweep, 
Pin —682 552. 

ii. 	Najeeb A, aged 31., S/o. Kidavu T.C., 
Ayeshera, Amirii Island, Union Territory, of 
Lakshadweep, Pin 682 552. 

12. 	Nafeesath U. aged 35 yars, D/o. Eassa Kottappu.ra, 
Unnam, Amii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava \9'.S.) 

Versus 

I. 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Pa.nchayaths, 
I)epartmcnt of Pa.nchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island., Union Territory of La.kshadweep, Pin —682 555. 

The Village (Dwep) 1arichayath, Amini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its E.ecutive Officet. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/20J3 

I /;&' PI\Amanu 1 la, a:gd 38 years, Sb. Sayed 
Mohârnmed P K , Puthiya Pandaram, Kiltan 

jI 

2 	Mubaka Banu, aged 27 years, Dbo Ibiahirn, 
C I;avnakkal 1-louse, Andiott 

\ / 
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3. 	K.. Sajeedkhan, aged 26 years, S/o. Cheriyakya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administtür, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director-682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dweep) Panchayat; 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, rprsntd by its Executive Officer-682 553. 

Village (Dwep) Parichayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A39012013. 

CN. Abdul Hakeem, aged 38 years, S/O. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyalcoya KC., aged 48 years, S/o. Pookoya, 
Karupathaillám I-louse, Kalpeni. 

 K.K.SadiqueAli, aged 44 years, S/o. Mohammed C.P., 
Konhankakkda I-louse,Kalpeni. 

N Ilabusabi, agtd 50 yeais, DIo Attakoya, 
/ Cheriyannallal House, Kalpeni 

I 

5 ilamebdabi, aged 41 years, DIo Ramalan, 

I 



Pakkath 11ouse, Kalpeni. 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam Hoü:se, IKalpeni. 

Bambathi, aged 43 years, D/o. Ahamred P., 
Chadachiyoda House, Kalpeni. 

10; Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam Hous,KaIpeni. 

Naseema MJ.,aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura I-louse, Kalpeni. 

Hurnairath P., aged 42 years, Dbo. Sayed, 
Poodiyath House, Ia1peni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahi-man., aed 49 years, Sb. Muhrned M., 
Beerandhoda Hou:se, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Kh•ader; 
Maral House KalpeTni. 

IT 	M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
M ayamkakkepura I-louse, Kalpeni. 

\%. 	C.G. Naa Beeg,urn.. ag,ed 36 years, D/o. Harnzakoya M.K., 
Cheriyacharnan Oath House, Kalpeni. 

19. 	K.K. Attákoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalarñ I-louse, Kalpeni. 

11ngakoya,aged 33 years, Sb. Chariyakoya E., 
Kiya1a Uoi.ie, Kavaratti. 

2.1. 	1Iusain Au, aged 35 years, Sb. Nallakoya, 
,C;ettipura House, Kavaratti. 

/ 



Jaffer, aged 3, years, Sb. Hasan T.P., 
Kaladi HousKavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarnel I-louse, Kavaratti. 

Arnina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel I-1ouse Kavaratti. 

Rahrnath, aged 38 years, I)bo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 yeais, Dbo. Au, 
Kunnumpurarn House, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kav.aratti. 

Jameela, aged 37 years, Dbo. Kurihikoya, 
Fath irna Manzil, Kavaratti. 

Lilar, aged 28 yeais, Sb. Ahamed A.P., 
Kadapuratha11arn, Kavaratti. 

Nooi'u! Ameeh, aged 33 years, Sbo. Sayed Buhari, 
Palalarn House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sbo. Hasainar, 
Urnbiyapura House, Kavaratti. 

	

31 	Hussain 13.,a.ged 43 years, Sb. Kunhi Kunhi P, 
Biranthoda House j  Kavaratti. 

Mohainmda!iT,P., aged 35 years, 
Sb. Aboobackr K.K., Thek.kilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. SayedKoya, 
Edanilam 1-lotse, Kavaratti. 

7 , 	36 	Jassin C , dged 33 years, S/o. Ali K P, 
Cnam I-louse., Kavaratti. 

	

37 	Mohammed Raf.,. aged 37 years, Sb. Hainzath Haji A.P., 
Mkepura House, Kavaratti. 



Mohammed Shaffee PA., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikom, Arnini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hobse, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
KuttithqyapLIr . 1c.1 1-louse, Kavaratti. 

Akbar T.P., aed 33 years, Sb. Kidave K., 
Tharmtnakepira House, Kavaratti. 

Faizel 1-lussain, aged 37 years, S/o. Shahul 1-lameed, 
Palamkakkada 1-louse, Kivaratti. 

Najumucleen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham 1-louse, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi 1-louse, 

Kavaratti. 

	

46 	Raheem A., alged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim MT., aged 33 years, Sb. Attakoya, 
N4ukriya 111am 1-louse, Kavaratti. 

Kadisha, aged 44 ye1rs, Dbo. Ukkas, 
Umbiyâpura House, Kavaratti. 

	

50 	C P Abdul Ra7ak, aged 42 yeais, S/o. Mohammed, 
Chama'athapira House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaJiouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 

	

- 	Chandipura House, Kavaratti. 

A - 	53 	NA P. 1 Idhueb Rahman dged 43 ycals, S/o Khalid, 

/ 	 Mèlathu uvathapui a I-1oue, Kavai atti 

/ 

I 



Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

1-lalima, aged.35 years, D/o. Koyamma, 
ThaleekepuraHouse, Kavaratti. 

Sayed Abdul Raheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarmanooda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Abôobacker, 
Puthiya Kunnà.mkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura 1-Ioue, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

Mariyommabi, aged 36 years, DIo. Mohammed, 
Kaflikulam I-Ious, Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, iKavaratti. 

Mubeèia, aged 23 years, I)bo. Sayed Poo, 
Ne1iypuraI-Iouse, Kavaratti. 

Salma,aged 22 years, Dbo. Cheriyakoya, 
Vadakila pura.  HguC, Kavaratti. 

Muhaiñmed,a:ged 32 years, Sb. Attakoya, 
Vadk ilapura, Kàva.ratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Amiii. 

Mphaninied All P.M., aged 27 years, Sb. Harnza, 
Phiya Manzil, Amini 

	

/ 69 	Cheiiyakoya, aged 41 yeals, Sb Abdul Khader, 

	

f 1 	Ph'daam I-fotis'e Aiuini. 

\ .1'•.\ 	1 * 	• 
\ 	•:;, 	, 

...................... 



Cheriykoya M.C, aged 32 years, Sb. Harneed, 
Melachëtaa House,Kadrtiath. 

Shafee:\1 .P., aged 
39 

yeats, Sb. Isinail, 
Vadakki1apur. 1-leuse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kah.1id, 
Noor Mahal, Kadinath. 

Shahul Hame"ed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-1Ous, Kadmath. 

Najmudeen P.N., aged 28 years, 
S/o. CheriyakOya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada HoLse,Ar1droth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appural<kat Hotrse, Androth. 

1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Atidroth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapurarn I-louse, Androth. 

Asrnabi, aged 38 yeats, D/o. Koyaimna A., 
Mayyampokkda House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada l-lousC, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

	

82, 	Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada 1-Is, Aiidtoth. 

Khaulath L, aged 38 years, Dbo. Nailakoya T., 
Lavana.kkal I-Iou e, Androth. 

BaihaT., aged 37 years, D/o. Pookunhikoya, 

, 	a ' 	'1 hailath 1-louse, Androth 

7 	jf 

I 	85 	Rahamth P , aged 42 years, Dbo Koya Kiadve, 
Pathda House, Androth 

i 1 
A& / 

\"L Y'/ 
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Naseera Banü M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1aR4 Hduse,Androth. 

Kadeeshorrirnabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, D/o. 'Aboobacker, 
Thachey.Hoise, And.roth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery 1-louse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthamrnada.m House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

Safiya11 iM., aged 39 years, DIo. Nallakoya M., 
Mathil House, Androth 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussaih P.P. aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaih,E.K., age&48 years, Sb. Seethikoya, 
Edayaia1 House, Androth. 

/ 	101 Sayeed Mohammd Koya L , aged 54 years, S/o. Kader P, 

/ 	
Lavanakkal House, Androth 

71 



1-lussa41 1K., aged 50 years, Sb. Sayeed Bhkar T.M., 
Kunna.hada+ouse, Androth. 

Ismail, aged 0 years, Sb. Lava Burhikage Moosa, 
n Kunurhange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, S/a. Saye Mohammed, 
Keechelarn 1-louse, Aridroth. 

M.P. Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninisrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)irectdr, 1)epartrnent of Labour and Employment, 
Adrnin I stratipn  of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

Department df Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

Department of Women and Child Developmeiit, 
Administration of the Union Territory of Lakshadweep, 
1Kav.iti, represented by its Director - 682 555. 

Depitftient. Of Fisheries, Administration of the Union Territory of 
Laksh'dweep Kavaratti, represented by its Director— 682 555. 

r - 
8 	Depaitmnt of Animal Husbandry, Administration of the Union 

Ie?iitoiy of Lakshadwcep, Kavaratti, 
reesented by its Director-682555. 

/ 



Lakshadweep Khadi and Village Industries Board, 
Kavaratti, reieseñted  by its Chairman - 682 555. 

 T. 

Revenue SubDivisional Officer, Kavaratti Island –682 555. 

Sub Divisional Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Androti Island-682 553. 

Lakshádwe District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer - 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executke O'fficer 682 551. 

Village (Dweep) anchayat, Kavaratti Island, epresented by its 
Executive Officer– 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Excëutive Officer - 682 554. 

Village (Dveep) Panchayat, 
Kadaniath lland represented by its 
Execuive Officer - 682 553. 

Village (Dweep) Panchayat, 	 * 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392121013 

I. 	lIuai, S/oAbcosala, 
Sariap•ada. (Kohchukakada) House, 
Agar•sntly v'orking as Cleaner, 
RGS i-Idpitai, Agatti 

2. 	ShukOoç 	S/b late Kidave, 
Pakrurnuanda House, Agathi, 
Presen 	wrkiig as Cleaner, 

\RGS Hospital, Agatti 

/ 3 	1thee 	S/o Attakoya, 
Klkandiyoda House, Agathi, 
Pieently working as Cleaner, 
kG'S Hospital, Agatti 

'T- 	- 
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1-larneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Subaida, D/O Mohanied, 
Kulalioda I-louse, Agathi, 
Presently'wod<ing as Cleaner, 
ROS Hospital, Agatti. 

1-lajara, D/o late Hyder, 
Beepapada l-Iouse, Agathi, 
Presently working as Cleaner, 
RGS I-lospital,Agatti. 

Sheernabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-Iospita!,Agatti. 

Abida,JDio Farneed, 
Makkayachoda House, Agathi, 
Presefitly wOrking as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn Hous, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Suiain'áb, SibI-larnza, 
Kalamiuthiyoda I-louse, Agathi, 
PresentI' woking as Cleaner, 
RGS 1-lospital, Agatti 

11 	Maharnood, /o Koyassan, 
Arnp 	ly HOuse, Agathi, 
Presentl'wOking as Cleaner, 
RGS HOspitäi, Agatti. 

12. 	Saifulla, S/o .  Abdurahirnan, 
MariyathodaHousc, Agathi, 
Presently working as Cleaner, 
RGS Hcspital, Agatti. 

.1 	•-'-- 	.' 
'Abuhrnan, S/o late Harnza, 

I( UI '' 	 Y 
- Mladtam House, Agathi, 

as Dhobi, 
' 	 ReIS 1-ldspital, Agatti. ..';-r 

\:--j 

it; ' 
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14 	Abdul ,kader;-'Slo Ummer, 
House, Agathi, 

PresbnUyA y oking as Dhobi, 
RGS 1-opit1, Agatti 

	

15 	Abdulla, S/oiKhalid, 
Kandavar GOtbi 1-louse, Agathi, 
Preseht1yvking as Cleaner, 
RGS Hos'pital Agatti. 	 Applicants 

(By Advocate: Sri 1 Ramadas) 

Versus 

	

1. 	The Adillinisti. 
Unidi.l'errity of Lakshadweep, 
Kavalatti 682555 

	

2 	lhe Chaiipeison, 
Villag9 (Dwcep) Panchayat, 
Agatti Js1and Union Teiritory of Lakshadweep 682553 

	

3. 	The: M,cdical.Qffieer in charge, 
ComrpLiiity F-iealth Centre, Agatti Island, 
Uniof Feiiitoiy of I akshadweep 682553 	 Respondents 

(By Advocate SitS Radhakiishnan (Rl&3)) 

59. 0k39IY'20 6. 

	

I. 	C. N4u1iakoy, aged 44 yeats, 
Sb 	aj , Chkireyarnrnakada House, 
Kadamat, Skilled Labouier, 
Office of th Assistant Engineer Electi ical, 
Eec&ic1.St.ib7 Division, Kadarnat. 

2 K. P Jalaluddeen aged 41 years, 
Sb Hamccd jvladki nachetta, Katti pura House, 
Ski llcd [aboui  ei, 
Offl cc oNhe Assistant Engineer Electrical, 

..... lle:ctciQaly.1D Division, Kadarnat. 

: M iit - 4' 

	

3 	K P 	1I aged 31 years, S/o late Nallakoya 
KunhidRi-iouse, Kadarnat, Skilled Labourer, 
Office ph Assistant Engineer Electrical, 
Elecir 	Division, Kadarnat. 

4 B M Asadulla, aged 42 yeais, So Harneed Melachetta, 

:.) 
\ 	 ,•. 

/ 



13 iriyoini 	cHouse, Kadamat,' Skilled Labourer, 
Offic'c of the 	ssistant Engineer Electrical', 
Electiical 5u13 Division, Kadarnat. 

 K.P;Kunhika, aged 41 years, S/o late Hassainar, 
Keeiàclerry House, 	Kadamat, Skilled Labourer, 
Offlce'bfth& Assistant Engineer, Electrical, 
Electrial' Su.Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

I 	. The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

 The Directorb'fPanchayat, 
Department ôfPanchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 62 555. 

 The Chief Executive Officer, District Panchayat, 
Kadanat-682 556. 

 The Aistant Engineer, Electrical, 
E!ectjal Sub Division, Kadarnat-682 556, 

5 1 he chaipi son, 
Vill'gc bveep Panchayat Kadarnat 682 556 

(By Advdc 	ri.Radhakrishnan(RI -4)) 

60. OA394/2'0i 

1. UP. Jamal'S/o CO. Koyamma, aged 39 years 
wot kin g as Skilled Labouiei,1.  
Anih 	1'-1uhandry  Unit, 
Union 1 eiutoiy of Lakshadweep, Kalpeni-682 557 
and icidtnt limprampappada House, 
Ka1M'Islid682 557. 

2 i p MuhUkoya, S/o late M K Hamzakoya, aged 43 years 
wol'iñ 	Silled Labourer, 
Artima1',U(isbhdry Unit, 
UnionTeritóiiy of Lakshadweep, Kalpeni-682 557 
and iesid.ing at Thithiyapada House, 
KaIpn1 Isla6d-682 557. 

3. M. Hyder, Sb 6 late M.K. Yousef, aged 43 years 
'1 woi king as Casual I abouter 

Ila 

_\ 
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Animal l-lusb'ahdiy Unit, 	 - 

Union Tei'i'itry of Lakshad Weep, Kalpeni-682 5.57 
and resid,ing t° Manchiyanam House, 
Kalpeni Ilaid-682 557. 

K.0 	paid lbnuJaffer, S/o K.P. Sayed, aged 44 
years; wdIking as Casual Labourer, 
Animal I-1usbandry Unit, 
Uniritry of Lakshadweep, Kalpeni-682 557 
and sidngt. Kakátchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseer ,,.S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Animal 1-lusbandry Unit, 
Union Territory, of Lakshadweep, Kalpeni-682 557 
and residing at..Mlrnikakkada Houe, .. . 

Kalpeni Island-682 57.. . 

M. Kalam, S,oM.C. Muthukoya, aged 34 years 
working as Casual Labourer, . 	 •, 	 •. 

Animal Huapdry Unit, 
UnfeiTit1y.ofUakshadweep, Kalpeni-682 557 
ansidinht Maial House, 
Ka11ëni lsld-682 557. 

K.K 1\'bbaiined Rafeeque, S/o V.K. Kojankoya, aged 45 
ypar ~ '. wq 'n'king as Casual Labourer, 

Animal Huslandry Unit, 
Union TerritOiy of Lakshadweep, Kalpeni-682 557 
and sidirit Kandam.kalam House, 
Kalpehi !lnd-682 557. 

MLiya, S/o late M.C. Ahmedkunji, aged 47 years 
workihg.çasua I Labourer, 

h.:ili 	Unit 
Unionei itt y of Lakshadweep, Kalpeni-682 557 
andhg Maral House, Kalpeni Island-682 557. 

K.(). Abclul Salam, S/o P. Assainar, aged9 years 
working as  Cual Labourer, 
Animal Husbandry Unit, 
Union Tern tor' of Lakshadweep, Kalpeni-682 557 
and, residing t Kakatchiyoda House, 

;Kalpeni lsland-682 557 

10 	I1p  Musthata, S/o late Sayedmuhammedkoya, 
ge.d47eais, woiking as Casual Labourer, 

,nin'l usndiy Unit, 
/ • 

. 
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Union Territry of Lakshadweep, Kalpeni-682 557 
and residing b. Pokkarappada.Hpuse, 
Kalpen 	ISla 	-682 557. AppJicants 

(By Advdte: Sri N Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOiy of Lakshadweep, 
Kavaratti,-682555 

The Chief 1.ëcutive Officer, District Panchayat, 
Union Territory of Lakshadwee, 
Kavratti-6:82555 

The Veterinay Assistant Surgeon, 
Village [)wëep Panchayat, 
Kalpeni-682 57 . Respondents 

(By Advocate: Sri S. .Radhakrishnan) 

61. 	OA 395/2011 

SainUA:Abid,':S/o Yusuf, aged 40 years, 
Cheami1!a1a House, Kadamat, 
I Ielpei ,Distrct Panchayat, Kadamat 

Abaül Sli6k,09r, S/o Sayed Au, aged 41. years, 
Ukkayachett. 1-louse, Kadarnat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sib Nadeer, aged 43 years, 
Madurakarn House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayobbkhan, S/o Kunhikoya, aged 37 	years, 
Keertiij'viaha1 House, Kadarnat, 

District Panchayat, Kadamat Applicants 
DMI 	\ 

-.. 

(13ae 	SiiR Sreeraj) 

I 	 Versus 

) 
< 	 / 44 	J" 

Ttft, 



SL' 

Adninistrator, 
Unibn fJrritry of Lakshadweep, 
Kaarit.i8SS 

	

2. 	The i)ire4o .o:f Panchayat, 
DeàiThiènt 61Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratti-682 S S S 

	

3, 	The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 

. 

62. OA 400/20.13 

P.P.Sir'aj,4c44 years, S/o M. Subair, 
PuthiyaPáflc1.araifl 1-louse, Agatti Island, 
UfliQn Tcrritr' of Lakshadweep. 

 NouhaclA1iged 32 years, S/o U. Sabjan, 
Kee1aSaramma Pada House, Agatti Island, 
Un.ioi Tetrity 11of Lakshadweep. 

 M.1. Abdul Naer, aged 28 years, S/o M. .Abdul Rahiman, 
Mela JUo.m 11ouse, Agatti Island, 
Urion .l'&ritory of Lakshadweep. 

4 1 P Kliahd, aged 30 years, S/o Kidave, 
McI 	I11amIoUse, Agatti Island, 
Union 1eiitoiy of Lakshadweep 

 K.C:.AbduiShukoor, aged 38 years, Sb 	Kasmi, 

Kariyapaclett 
I 
a 1-Iouse Agatti Island, 

Union1eri'tiy of Lakshadweep. 

 M..P. Nili'tiUddih, aged 27 years,. S/o M. Abusala, 
Melcipuia 	I louse, Agatti Island, 
Union 'F:iit6r' of' Lakshadweep. 

(By AddaL:S i . 
NA.nilkumar) 

Veisus 

1 
lheAdministiatoi, 
Union Lerritory of Lakshadweep, 
Kavaiatti -68551 

2 1 h. Chait PCI son, 

Applicants 



CT. 	 V  

Village (Dweep) Panchayai, 	
V 

Agatti Island, Union Territory Of Lakshadweep 682553 

The Employment Ofcer, Kavaratti, 
Union Territory of Lalshadweep-6825'5J 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union.Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (1-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

.• 	
Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 	 V 

VlKalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2'— ftc Chairperson, 
, 	r> 	• 

7 	'pDM//\'.1ilage (Dweep) Panchayat, Kalpeni. 

/fr 

 he ;tI) 
V 
 rector ol -.  Panchayat, 

Depatment of Panchayath, Kavaiatti-682555 

41 

\ 	'- .ç''\ 	/' 



4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus  

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kay aratt i -682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village. (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/oBader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 

J-lomeopathic Attender in Horneopathic Unit 
-' 	Kiltann Dwcep 

(By, Advocate Mr. Grashious Kuriakose, Sr) 
(By Adcate Ms Daisy I Daniel) 

I 	 Versus 
/ 

'•.•••.. 	 , 

/ 

Applicant 

Respondents 

Applicant 



017 

The Administrator, 
Union Territory of Lakshadwèep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Val.iya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
IJriyoda I-louse, Agatti. 

Urnilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakka! House, Agatti. 

...... 

/ 	8 '1i,Aboobacker P K,aged 31 years, Sb Koyassan, 
/ .3•• 	 ...- 	". 

Rul3ukotta House, Agatti. 
P 	

, 

( 	
9•. 	\'Iohanmed T.P., aged 39 years, S/o Hamza, 

l'h.pp,umpadi House, Agatti 

/ BE4'J 	7 
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10. 	Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda House, Agatti. 

	

II. 	Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda 1-louse, Agatti. 

Abdul kazzak R., aged 33 years, S/o Harnza U., 
Roullammada I-louse, Agatti. 

ShalThhi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

. 

1 . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaatt-6825 55. 

Director of Panchayats, 
Department ofPanchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Off1cer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444/12013 

Aboosalih, S/oRasheed iKoya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, 1 1 in-682558. 	 Applicant 

(By Advocate: Sii Shabu. Sreedharan) 

Versus 

I. 	Union 'Ieiritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555, 

The Chairperson, 
Village (Dweep) Panchayat, 
KUtan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Ofer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of akshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. GA 453/2013 

1-lameed K., S/o Abdul Rahnan, aged 36 years, 
Keelazillam I-I) Kiltan Island. 
Union Territory of Lakshad.wep. 
Working as Casual fabourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukuin (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

l-Iisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Work i4g as Casual Labourer in 
Lakshadweep Building Development I3oard, 

Applicants 

i 

c/f 	" I. ... 

: ' 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dwecp) Panchayat, Kiltan, 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: M. S. Radhakrishnan (Rl, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat. Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator,  
Admintration of the Union Territory 
of Lakithadweep, Ka\'aratti - 682 555. 

The Diredtor (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
lavaraiti - 682 555. 

DepaitmenLof Science and Technology 
Union I cii itoi y of I akshadweep, 
Kavarathi —682 555. 
Represented by its Director. 	 Respondents 

(By Advocat Mr. S. Radhakrishnan) 

0 A 492/2013 

/ 	 0 
0 	 - 

---j  

/ 



T. 
K. Bushra Bpgum, W/o 1-lakeem, 
Aged 27 year, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini. 
Lakshadweep-682 552. Applicant 

(By Advocate: Sri V.B. Haiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, pin- 682555. 

2 	The Dijector of Panchayat, 
T)epartipent of Patichayat, i. 
Union Territory of Lakshadweep, 
Kavaratti sIand- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Tnit, Arnini. 
Ui-iion Territory of Lakshadwe.ep-682 552, 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate. : Sri S. Radhakrishnan (Rl3)) i 

71. OA 499I2013 

Rahrnath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory ofLakshadwep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
Union Territory of Lkshadweep, PIN - 682 556. 

'Mohammed Shafi Qraishi Malika, 
Sb. M. Sayedali, 

N)ata 
 

E, ntry Opel ator (MGNREGA) 
\.'t1lage (Dweep) Panchayat Office (MGNREGA) 
K'adainath Island, Union 1 erritory of Lakshadweep, 

I 	-lsiding at Malika House, 
2' .• 	Kdamat Island, 
-.:•-.,;•' 	•/' 	/ 

'V 
/ 

Respondents 



102- 	 S 
Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
UnionTerritory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratli. 

	

2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

	

3, 	The Programme Qfficer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoiidents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
VillagëDweep Pan1iayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Aininistrator 
Union Territory of Lakshadweep 
Lakshdwecp Administration 
Kavaijni - 682 555 

The Executive Engineer 
, (Department of Electricity) 

Administration of the Union Territory of Lakshadweep 
Kavaiatti - 682 555 

3 Th.e 	ecretaIy (Panchayats) 
4  

(9lrLctol ate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 55 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep - 682 552 

The As: istant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl (Rl-3,5&6) 

73. 	O.A No. 509/2013 

L Ma1ee1a Beegum K.C. 
D/o. indeen Kandilath 
Kaval Chetta 1-louse, Androth. 

Shahidä Beegum K. 
D/o. Hamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
DIo. Kidave U.K 
Makket1louse, Androth. 

Aysha13gurn P.V.K 
D/o. Yakoob P.1K 
Puthiyentamveli Kad 
Androh. 

Rahmath Beegum I'. 
DIo.. I-lamzakoya P.P 
Kunhali 1-louse, Androth. 

1 	aira 
D/o. Seethi Nallal 

ava!alKaI I louse 
/ 

AfldlOth 
p • 

SjhaidA. 
aycd Mohammed M.  

/ 
..1. 
N 

. 
9/ 



• 	
r 

	

Lp 	

. 

Aliyathara I-louse, Androth. 

S. 	Fathirnathu Suhurabi P.V.K' 
D/o. M.ajèed P.V.K 
1--lentarii3 ii Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

I I. 	Haseena Beegum C.P.I 
DIo. Abdulla M.P 
Chemmachery Puthiya TI lam I-louse 
Androth 

12 	1-labsabi P.U.P 
Dbo. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I . 	The Administrator, 
Admini.tration of the Union Territory 
of Laksiadweep,, Kavarathi - 682 555. 

2 	DuectoTatc of Industiies 
Union Trritory of Lakshadweep 
Kavarathi, represented by the 
Director of industries —682 555. 

3. 	Coir Supervisor 
Coir 1roduction Cntre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	0A51012013 

l-1aseeiä 	1-laseenabi Therakkal 
1 heiakll House, Kadamath 
Data 4y Operator 
Vi 1lagweep Panchayath, Kadamath 	 App! icant 

(By Advocate: Mr.R.Sreeraj) 



I. 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchaya.th  
Kadamat - 682 556 

The District Pi.ogl:amme  Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadarnat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

Respondents 

K .V.Naseer 
Kodavalappu Houe, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.Dawood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 
/i  

Administiatoi 
Union lcuitoiy of! akshadweep 

jKavaicitti - 682 555 

2 	Director of Panchayath 

r 
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Department of Pancha•yath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Saflyath S 
Cook, Government High School 
Kadarnath 
Rsiding at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government 	 School  
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadarnath 	 ji  

Residing at Kailiyammakad 
Kadamath Island 

K,K.Khalid 
Cook, Government J,B.Schol 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

•P.Amanulla 
Cook, Government B School 
Kadmath 
Rsi.ding at Kunnurnpura 

: Käda1Thth Island 
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Ummer P.P.l 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

l-lidayathulla P 
Cook, Government J.B.Schdol 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Schol 
Kadamath 
Residing at Kadamath Is1and 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadarnath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.Schoo!, Kamath 
Residing at Biriyomrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island . 	. 	 . 	Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshatheep 
Kavaratti —682 555 

Director of Panchayath 
Depament of Panchayath 

/ 	 Administration of Union Territory of Lakshadweep 
/ L 	 Kavaratti - 682 555 

/ 	3 	1 he Head Master 
I 

/ 
/ 
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Government J B School 
Kadamath —682 556 

4, 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.ftadhakrishnan ) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondaiy School 
Kadamath Island 	 Applicant 

(By Advocate: N4r.P.V.Mohanan) 

V eis us 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration o[ Union Territory of Lakshadweep 

Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

3 / HaLusa 

Alachapada, Kavatatti 

.4. 	.Ycdob 
Kaldi I-louse, Kavaiatti 



• 
 Muhammed Salih 

Aynepura I-louse, Kavaratti. 

 Fareecla Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham 1-louse, Kavaratti. 

 Bamban 
Nambicharn House, Kavaratti. 

 Sayed Abdullakoya 
Chend i pura House, KavP.tti. 

 Nafeesathbi. 
'Poodiyam House, Kavaratti. 

 Jarnaliyath 
Thirinipura House, Kavaittj. 

 Fazeela Beegurn 
Kanni pura House, Ka.vaiat:ti. 

 Ummer 
Thirinikad 1-louse, Kavàtti. 

 Firozkan 
Athnacharniimda House,.Kävaratti, 

 Jaffer 
Marikilam House, Kavaratti. 

 Anmnulla, 
Mela 111am House, Kavaratti. 

17, Sirajudheen 
• Molokepura House, Kavratti. 

18. Hiyasudheen 
Chamayathapura 1-lousé,Kavaratti. 

I 9 Fathahudeen 
.:: Kadapurathaba House, Kavaratti. 

20.; Muneer 
Kuttipapepura House, Kavaratti. 
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Ashik 
Puthiya Alikorn Flouse, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura 1-louse, Kavaratti. 

Iiazarath 
Chungam 1-louse, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K'.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal 1-lusbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

\/illage (Dweep) Panchayth Kavaratti Island 
repesented by its Executive Officer, 

. 



Pin - 682554 	 Respondents 

(By Advocate: Mr.S.RadhakrisLwi) 

79. 	OA 582/2013 	i... 

Rasheed Koya 	' 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan' 

SmLSulfabeegim 
Cook, G.l-I.S Kadmat 
Residing at Melachetta Hjjpakudi 
Kadarnath Island 	' 	 Applicants 

(By Advocate: Mr.P.V.Mohann) il 

Versus 

The Administrator 
'Union Territory of LaksFadweep 
Kavaratti — 682 555 

2. 

	

	Director of Panchayath 
Department of Panchayaih 
Administration of UnionTerritory of Lakshadweep 
Kavaratti —'682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S .Radhakrihnan) 

80. 0A601/2013  

Rasheed Koya S.V., S/o Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Islnd P0., 
Union Territory of.Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 
7 

/ 	.c , • 

1 	Unionleiiitoiy ofLakshadweep, ieptesented by the 
\' Adirinistiatoi, Kavai atti Island, Pin —682 555 

2 	he/Diiector of Panchaykth, Union Territory of Lakshadweep, 

<1 



Kavaratti Island, Pin - 62.555. 
	

. 

The Chairperson, Vii lag(.' weep) Vanchayath, 
Kiltan Island, Union Teiory of Lakshadweep, 
Pin - 682 558. 

The Executive. Officer, Vi11ae (Dweep) Panchayath, 
Kiltan Island, Union Tel 	of Lakshadweep, Pin - 682 558. 

The Library and Iiforrñaion Assistant, Public Library, 
Kiltan Island, Union Teriory of Lakshadweep, 
Pin - 682 558. . 	. H 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. OA 634/2013 

Ma!ikdeenar, aged 21 yeas, Sb.. 1-Jarnzath, 
Sara Manzil 1-louse, Agatti. .'.' . ... 	 , 	 Applicant 

(By Advocate: Sri K.B. Gangesh)' 

Versus 

I. 	The Administrator, 	. 
Administration of the Uiibn 'Territory of Lakshadweep, 
Kavaratti-682 555. 	H 

Director of Panchayats,'. 
Department of P anc hayàts., 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educatioii,i Administration of the 
Union Territory of Laksh'adweep, Kavaratti, 
represented by its Director -  682 555. 

Village (Dweep) Panchayat, 
Agatti Island, representd by its Executive Officer, 
682 554. 	 . . 	. 	 Respondents 

(By Advocate: Sri S. Radhaksi'hnan) 

82.. 'OA 635/20.13' 

L ' F.thahudheet K.P:, aged 40 years,. Sb. Syed .Muharnrned Koya, 
"Kattmpal Ii House, AgaltL 

2. 	Younis, aged 31 years,'S/o; Aibdulla, Mariyathoda House, 



3. 	K.M. Shahida, aged 40eaers, D/o. Kasmi, Kuttiyam 
Mukriyod.a House, Agti. 

4. 	K.M. Arnina, aged.4 1ars,D/o. Abdul Rahrnan, 
Kuttiyam Mukriyodadise; Agatti. 	Applicants 

(By Advocate: Sri K.B. Gange.sh) 

Versus 

The Administrator, 
Administration of the:Jpion Territory. of Lakshadweep, 
Kavaratti-682 555. 

Director of I-lealth Services, 
Directorate of Health Sevices, 
Kaväratti - 682555. 

3 	Medical Officer in chre, 
Community Health c:r.tre,Agatti - 682 553, 

4. 	Medical Officer in Ch,Rajiv Gandhi Speciality Hospital, 
Agatti —682 553. 

5. 	Village (Dweep) Pan'dha., Agatti Island, represented by its 
Executive Officer., 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791/20.13 

Fareeda Beegurn M.I., Meppa.da 111am, 
Agatti Island 

(By Advocate: Sri K.B. Gahgesh) 

Versus 

The Administrator, . 
Administiation of the Union 'l erlitory of Lakshadweep, 
Kavaiatti-682 555 

2 	Director of Panchayats, 
Depaitment of Panchayats, 
Administration of Union ['erritory of Lakshadweep, 

/Kavaiatti —682 554 
/ 

Applicant 



:•. 

3. 	Project Manager, Desiccathd Cpconut Powder Unit, 
Lakshadweep Developmen(Cbiporation Ltd., 
Agatti, Kav.aratti - 682 554 . 

4, 	The Deputy Director (Adrn.), Lakshadweep Development
i10

Corporation, Kavaratti - 68254.. 

5. 	Village (Dweep) PanchayátL 
Agatti Island, represented y:i'ts Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnán) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P.., 
Valiyapura 1-louse, Kilthan Island P.O 
U.T. of Lakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan 	r H 

Versus 

The Administrator, 
UT ofLakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Laksiadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. * 	 Respondents 

(ty64  

85. 0A880/2013 

.MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshad'..'682 558 	 Applicant 

(By Advocate:  Mr.Shabu Sreedhra) 

Versus 

i. 	Union 1 cii itoly of Lakshdweep repi esented 
b))thé. Administrator 

k 	•. 	:kv.aatti Island —682 5551 s. 
-. 	

/ 



3 

115 

Director of Panchayath 
Union Territory of Lakshdwep 
Kavarattj Island - 682 555: 

The Senior Adrnjnistratjè Officer 
Education (District Paroiáyath) 
Union Territory of LaksIa'wep 
Kavàrattj Island - 682 555 

The Principal 	2. 
Government Senior Sec6ndar' School 
District Panchayat, Kilta1 Island 
Union Territory of Lakshadwee 682 558 

(By Advocate: Mr. S.Radhakrishnan) 

86. 	OA 898/2013 	. . 

K.C.Ahduj lKhader 	. 
Kulikaraya Chetta Hous.: 
Chetlat island 	.. 
Union Territory of Laksladweep- 682 554 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshdweep represented 
by the Administrator 
Kavaratti Island - 682 55 H. 

The [)irector of PanchaájH 
Union Territory of Lakshadweèp 
Kavaratti Island - 682 555 

The Senior Admjnistratj;e Officer 
Education (District Panc$ayath) 
Union Territory ofLakshadweép: 
Kavaratti Island 682 555 

Respondents 

App ii cant 

Jhe Principal 	 . 
Go'v- ernment Senior Secondary. School 
District Panchayat, Chetht Il.nd 
Un1dTerritory of Lakshadweep 682 554 

(By Adocat: Mr.S.Radhakrishnan).... 

Respondents 



87. OA 904/2011.3 
	 S 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island  

(By Advocate: Mr.K.B.Gangesh) 

\'ersus 

1. 	The Administrator 	H 
Administration of the Unioh Teriitbry of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 ' 

The Director (Rural development). 
Department of Rural Deviopmëh I 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radha.krishna) 

88. 0A90512013 	H 

Abdul Khader C. 
Chekkiriyamrnada I-louse 	:1 
Agatti Island 	 'y 	i 

Buar Jamhai: TY .  
Theklapura House 	,. . 

Agatti Island 

(By Advocate: M r1K..B.G angesh), 

Versus d: 	1 

I. 	The Administrator 
Administration of the Unioh Territory of Lakshadweep 
Kavarattj Island - 682 555' J) 

Dictor of Panchayaths 
fcpaitment of Panchayaths 
Adimnistiation of the Union Territoty of Lakshadweep 
Kavaiatti Island —682 555 

. . 

I 	 / 	

4 

- .-- 

Respondents 

Applicants 



3. 	Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Develoimeñt Corporation Limited 
Agatti, Kavaratti - 682 555 H 

The Deputy DirectOr (i,4:mn.) 
Lakshadweep Develothènt Corporation 
Kavaratti — 682 555 

Village (Dweep) Panclath 
Agatti Island representedb' its 
Executive Officer - 682553 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K C 
Kuttiyachada. House:. : 
Kalpeni Island 

1. 1(fll 
2 	Saifulla M I 

Melaillam House  
Kalpeni Island 

KunhikoyaM.V 
Mathil Valiyammada Foüse 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 	. 
Kalpeni House 

(By Advocate: Mr.K.B.Gangeh) 

Versus 	. 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 
Department of Panchayaths, 
Administration of the Uniofl Territory of Lakshadweep 
Kavaratti Island - 682 555 

ft 	
3 	XLakshadweep Building Development Board 

ynibn Ferritory of Lakshadweep 
Kavaratti iepresented by its Secretary - 682 555 

N 

/ 

Respondents 

Applicants 



F: 	

S 
The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/201.3 

Mohammed Ashik 
Palliyat 1-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta 1 -louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682. 51 55 

	

4 	1 he Technical Officer 
Lakshad\'eep Building Development Board 
AndrbthJ4nd 4 682 554 

Respondents 

Applicants 



T. 	 tt9 

Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682. 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power I-louse, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Moharnmed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda I-louse 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni. 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavarattj 	682 555 

	

3 	Eecutive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

1'  
/1 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratt) 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V,Mohanan) 

Versus 

The Administrator 
Union Territory of Lkshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration a [the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
lnternâl Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
:KinnipavavaIiyammava House 
(alpem Island 
Union 'l erritory of Lakshadweep 

/ 

	

/ 	
'I 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpi Island 
Uniorl.•Territor)' of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarui - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali,. 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. I-Iariraj M.R) 

Versus 

The UJiiion of India 
' 	lpresentcd by the Secietary to 

Q6'erriment of India, 
Minstry of Home Aftairs 

Delhi - 110001. 
• 	 .. 	0• 

1 

App Ii cants 

Respondents 

Applicant 
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The Administrator 
Union l'evritory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Hectricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

 

 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

1-lon'ble Mr.Justice A.K.Basheer, Member (JI 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue:ofa direction to the respondents to regularize their services. In the case ola 

Few 0. . 0,rsvho ha\ 1e be, n rerenched on completion of the period of engagement. 

the prayer is for issue direction to re-engage them. 



The short questiOn that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Vi llage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. A'aderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have, been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled.to  get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

-entention: - 

	

I 	Scretary, State of Karnataka & Others Vs Umadevi and Others - 
(2006) 4 S( C I 

	

2 	5wte of Rajasihan Vs Dava Lal - (2011) 2 SCC 429 

I 



AO- 

Satya Prakash and Others Vs. Slate of Bihar and Others - 
	 e 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. 	Stale of Kerala - 2012 (1) KHC 397. 

Stale of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1 997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat Or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

fact undergone 1 lowever, in those cases also, no matcrial has been 

placed before us in support of the above contention Similarly it is not in 

dispute that such engagements were not made against sanctioned posts In 

short, this pocess of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsons  choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional schene. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after :referring  to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

A Albèes be considered on merit in the light of the principles settled by 

the Aex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

I?.N.Nanjujdappa -- (1972) 1 SCC 409 & B.N.Nagarajan -- (19794 SCC 

507 ie time measure. 
- 	 S 

S 

/ 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizat ion is not a mode of appointment. 
WI'ien appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Cànstitution of India are 
required to be scrupulously followed. When a departure is 
made fr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
ftur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In th offer of 

appointment itself it was, made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the 6ontractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hetd  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

rcof the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desit ability f relaxing the age-limit provided in the Rules 
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13. In Nanjundãppa (Supra), h•Apè Court had held thus:- 

"I/the appointment itseif i:in  infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality canrot be 
regularized. Rat/Ication or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly.less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those emploftes throughout the year; but 

—stUlit appears that many of them have been allowed to continue. Many of 

them have beenengaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it 

The A4imstration or Village (Dwcep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departrhetits, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Adrninistration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

app1icaiits•:'have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

...approached this Tribdnal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for I emporary Status & Regularization introduced by 

the Union ol India, in 0 M No 51016/86/Estt (C) dated 10 09 1993 It 

appears that the upkeep, maintenance and distribution of the drinking water 

1• 



to the 'loal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and, the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the :Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
I,.abourer (Grant of Temporary Status & Regularizaiion) Scheme, 
1998:and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schéine. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admthistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the rqgular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 

.be retrenched on the face of availability of work or for making way 
fr fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme 

./ 
( 20.. . fhe Qivi,sion Bench of the High Court while allowing the Writ 

petition fileiily the Administration noticed that another Bench of this 
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Tribunal in Original ApplicationsN6.1297&' '218 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and; the subsequent service 
cerlUlcales. We have good reason to reject' the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to shOw thdt they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by the adminisiratioñ'and that would male all 
the djference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (D'vveep) Panchayat 
aulhorii'ies considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons .................. . 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability, as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

-COurt..jn O.P.No.28776/2001. Still later, OA No.1008/1997 and'OA 

No 571/1998 were also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

C0unOPNo,35l4/2OOl 
• 	 ••,' 	 . 	 • 	

I 

/ 

• 	 •' 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesilalion to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularizatio) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadwep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availabilit3) of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that, different political parties are in power in various Panchayats. 

,'Titions of power have changed after the last Panchayat elections. Some 

/ of the dtlers of appointments were cancelled by the successor Committee 

in offiof these Panchayats More importantly, fresh engagements are 

being made on political basis and some of the 

disengaements/retrenchments also have political colours 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharafl, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayals, the Standing Counsel for the Administration himself' has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the. Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder.. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after-the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdi .ction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

28, Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a 'further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

29. The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-anchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 

per)ods ranging between 5 to 10 years There are only very few who have 
I 

beerjwoiking for 2-3 years o' less Most of them are still continuing on the 

basis qf interim orders passed in these cases 

: 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the. 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. ,Continuance of interim order, or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed' by'all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4' June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 	' 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casUal 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
;other.Jother than those who have been engaged under the Mahatma 
'Gatidhi national Rural Employment Guarantee Scheme (MGNREGS 

for short), but not those who come within (a) or (b) above. 

N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in thei waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoi'y (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a: minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of '(c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of seniice or with specific qualification such as matriculation or 
the like (here stated to be ITl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing. " 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

—:Tse.v..eral employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases It appears 

- 

that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a lage number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

rq than a decade or two. Similarly, the plight of those employees 

-whohae een working on casual basis for the last S to \O years is also 

caually able These employees, in our view, are entitled to get the 
34- 

/1 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these.employees who have been toiling 

for years together on casual.. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325 1 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordeis in force as on today shall remain extended till 

April4,2014.  

GE.JOSEPH 	
-- 

JUDICL MER 

CERTIFIED TR E COP! 
Datal!  

Section Officer (JudI 1. 


